
BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI 

OA NO. 80 OF 2023 

Varun Gulati 

Appellant 

Versus 

Union of India &Anr. 

Respondent(s) 

Most Respectfully Showeth, 

1. That the above mentioned Original Application (OA) is pending before this 

Hon'ble Court and is now fixed for 24.04.2023. In the present OA the 

applicant is seeking direction to the respondents to fill up the vacant posts 

in all cadres as the inaction of respondents, in reference to filling up the posts 

amounts to collusion with the polluter to cause damage to environment. That the 

OA was taken up by this Hon'ble Tribunal on 20.02.2023 and this Hon'ble 

Tribunal was pleased to issue direction to the respondents to file response. 

Relevant portion of the order dated 20.02.2023 is reproduced below for the 

kind consideration:- 

"4. 	In our view, it would be appropriate to require Respondents No. 4 and 5 to 

file their response to the averments made in the original application by filing their 

reply within two months. They will also explain as to why inaction on account of 

alleged shortage of staff as well as strengthening of laboratories and monitoring 

capabilities be not treated as collusion with polluters to cause damage to 

environment and why environmental compensation be not imposed upon them 

and/or criminal action be not directed, under environmental laws, against 

them 	
 
1/ 

2. That in view of the directions of this Hon'ble Tribunal, it is respectfully 

submitted that the Respondent No. 5 i.e. Haryana State Pollution Control 



Board (HSPCB) has been pursuing the object of prevention and control of 

Water and Air pollution for which the Board has been constituted. Before 

proceeding further, it is appropriate to mention here that it is a well known 

fact that from the last 10-15 years there is an unprecedented growth in the 

industrialization as well as in urbanization in the State of Haryana as well as 

in the Country and certainly due to such growth there is a need of more 

staff to cater the object of the Board. 

3. 	At this juncture, it is also appropriate to mention here that HSPCB was 

constituted vide Notification No. 8677-P.W.IV (4) 74/33298 dated 19th 
 

September, 1974 and since the beginning with the passage of time, action 

for strengthening of the Staff has been initiated time and again. In the 

series of such action for the strengthening of this Board new posts of 

different cadre have been got sanctioned in the recent past and since the 

creation of new posts serious efforts are being made to fill up the vacant 

posts in Haryana State Pollution Control Board,which are as under: 

(i) 	The State Government vide No.2/24/2019-1Env. Dated 04.10.2019 

sanctioned 183 posts of different cadres to strengthen the State 

Pollution Control Board to increase the strength of staff in Head 

Office, to establish Sub-Headquarter at Gurugram, to strengthen the 

laboratories and also to open Regional Offices at all district 

headquarters. Final approval/sanction was granted by the Finance 

Department Govt. of Haryana on 04.03.2021. Copy of sanction dated 

04.03.2021 is annexed as Annexure-R-5/1. After this sanction, now 

19 Regional offices are operational, list of these offices with 

respective geographical areas is annexed as Annexure-R-5/2. 



(ii) That it is also pertinent to mention here that some posts were newly 

sanctioned and Service Regulations of such posts have not yet been 

notified. These posts include Chief Scientist and Chief Environmental 

Engineers. Framing of Service Regulations of these posts were 

approved by the State Pollution Control Board vide Agenda Item No. 

192.07 (S) and have already been sent to the Govt. for approval as 

per the requirement of the Section-12 (3)(3a) of the Water 

(Prevention and Control of Pollution) Act, 1974 which is under active 

consideration with the State Government. 

(iii) That the respondent Board sent requisition to fill up vacant postsof 

Assistant Environmental Engineer to Haryana Public Service 

Commission (HPSC) meant for direct recruitment, but the HPSC 

return the requisition with the following remarks :- 

"As per Service Rules/Requisition, the qualification is — "Full time 

regular degree in 1st  Division in Civil/Chemical/Environmental 

Engineering". It is not clear whether the full time degree should be 

Bachelor's Degree or a Master's Degree?" 

In view of above query of the HPSC, the amendment in the Service 

Regulations, 2021 has been made with the approval of the Govt. vide 

Notification No. 2/1/2008-1Env. dated 11.04.2023 and immediately 

after amendment in the Service Regulations, 2021 the requisition to 

fill up 45 posts of AEE has been sent to HPSC through the Govt. vide 

No. 1338 dt. 17.04.2023. 



(iv) That the respondent Board has sent requisition to HPSC and also to 

the Haryana Staff Selection Commission (HSSC) for filling the 151 

vacant posts. The details of posts and requisition are as under:- 

Sr. 
No. 

Name of Post for 
which requisition 

sent 

Number of 
posts for 

which 

requisition 

sent 

Reference 

1 Scientist 'B' 11 Requisition 	sent 	vide 	letter 	No. 

493 dated 02.02.2022. 
2 Assistant 

Environmental 

Engineer 

45 Requisition sent vide 	letter 	No. 

1338 dated 17.04.2023. 

3 Statistical 

Assistant 
01 Requisition sent to HSSC vide no. 

2964 dt. 18.8.21. 
4 Senior 	Scientific 

Assistant 

02 Requisition sent to HSSC vide no. 

2966 dt. 18.8.21. 

5 Junior 	Scientific 

Assistant 
10 Requisition sent to HSSC vide no. 

2965 dt. 18.8.21. 
6 Junior 

Environmental 

Engineer 

24 Requisition 	sent 	to 	HSSC 

Resubmitted dt. 08.02.2023. 

7 Accountant 02 Requisition sent to HSSC vide no. 

2967 dt. 18.8.21. 
8 Junior 	Scale 

Stenographer 
01 Requisition sent to HSSC vide no. 

2962 dt. 18.8.21. 

9 Steno-typist 05 Requisition 	of 	5 	posts 	sent 	to 

HSSC vide no. 2963 dt. 18.8.21. 
10 Clerk 27 Requisition 	sent 	to 	HSSC 	on 

06.01.2023. 

11 Driver 09 Requisition of 9 posts sent to 
HSSC vide no. 4430 dt. 17.6.22, 

but back referred on 24.01.2023 
with the direction to fill up the 
posts through surplus staff from 
Director, 	State 	Transport, 
Haryana as per Govt. letter No. 
01/01/2021-1GS-II dt. 04.03.2021 
and 	letter 	sent 	to 	Director 
Transport 	vide 	letter 	No. 	413 
dated 03.02.2023. 

12 Peon 8 Requisition 	sent 	to 	HSSC 	on 

06.01.2023. 

13 Field Attendant 06 Requisition 	sent 	to 	HSSC 
consolidated on 06.01.2023. 

Total 151 



Copies of the requisitions mentioned in the table are annexed as Annexure-
R-5/3 (Colly). 

(v) In addition to the above, it is also necessary to mention here that 

sincere efforts have been made by the respondent to fill up the 

vacant posts through deputation also and to achieve such object 

circulars have already been issued. Copies of the circular of vacancies 

on 06.04.2021, 06.09.2021 and also on 18.04.2022 are attached as 

Annexure-R-5/4, Annexure-R-5/5 & Annexure-R-5/6. 

(vi) That the Board has also issued a fresh circular to fill up the vacant 

posts on 22.03.2023 and also has given a public notice in 

newspapers. Copies of the circular and public notice are annexed as 

Annexure-R-5/7 & Annexure-R-5/8. 

(vii) That it is also bring into the notice of this Hon'ble Tribunal that the 

respondent No. 5/Board has engaged 246 persons of 

Scientific/Ministerial cadre employees through Haryana Kaushal 

Rozgar Nigam Limited to strengthen the Board. A detail of the 

employees engaged through HKRNL is annexed as Annexure-R-5/9. 

4. That in view of the above mentioned submissions, it can be submitted that 

sincere and serious efforts to get the vacant posts filled up at the earliest 

has been made by the Respondent No. 5 and the matter of selection 

pending with the recruitment agencies to make recruitment on urgent basis 

has been pursuing sincerely as in pursuance of filling of the posts, the Board 

has requested HPSC and HSSC and issued even D.O. letters dated 

28.02.2022, 28.10.2022 and 07.03.2023. Thus, it is clear that the Board is 

seriously approaching the recruitment agencies to expedite the process of 



filling up the vacant posts and in the meantime, till the posts are not filled 

up on regular basis the vacant posts may be filled up on deputation. Copy 

of DO letters are annexed as Annexure-R-5/10-12. 

5. It is further submitted that the Board is performing its duties with utmost 

sincerity with the present existing staff and is committed to discharge its 

functions with its best efforts and abilities. 

Therefore, keeping in view the above mentioned 

submissions,it is respectfully prayed that the present reply may be taken on 

record and in view of the sincere efforts on the part of the respondent, the 

present Original Application may be dismissed. 

Date : i CI  •  0 (4 • 7-*-3 - 

Placed : AlICA(‘ 

 

 

Respondent No. 5 

 

VERIFICATION 

Administrative Officer.  
HSPCB. Panchkuls 

It is verified that contents of Para No. 1 to 5 of reply are true and correct to 

my knowledge. No part of it is false and nothing material has been 

concealed therefrom. 

Date: 1 q • Ol-f•ovl-S 

Placed : -194NACIL44tAlek Respondent No. 

Administrative Officer 
HSPCB. Panchkule 
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Subject: 	Proceedings 	the meeting held on 8.1.2021 at 11.00 A.M. 

Will the Addl. Chief Secretary to Govt. Haryana, Cooperation Department 

Department, PW (B&R) Department, Environment and Claimate Change Department, 

Agriculture & Farmers Welfare Department, the Principal Secretary to Govt. Haryana
;  

vVeltare SC & BC Department, Industries & Commerce Department kindly refer to the 
..,-...E ..ECT. noten nbove';" 

A copy o proceedings of the meeting held on 8.1.2021 at 11 00 Am 

the Chairmanship of Sh. Subhash Berate, Chairman. Haryana Bureau of Public 

.,..-5.• ,  5 
4.-A 1 Enterprises/Standing Committee on Public Enterprises is enclosed herewith, Necessary 

•--sanction may accordingly be conveyed to the concerned organisations 
. ..A...L— i_ 

.... 	../ v 

Financial Advisor, HBPE 
for Additional Chief Secretary to Govt. Haryana 

Finance Department, 

The Additional Cluet Secretary to Govt Haryana, 

C000e-ation Department 

Die Additional Chief Secretary to Govt Haryana, 

P'01 (B&R) Department 

''-h!?, Additional Chief Secretary to Govt Finryana, 

nvirohment and Clnimale Change Department 

he Additional Chief Secretary to Govt Haryana 

Agriculture & Farmers Vvelfare Department 

I he Principal Secretary to Govt. Haryana, 

Welfare SC & BC Department, 

6 	The Principal Secretary to Govt. Haryana, 

industries & Commerce Department,  

C t-,;0 	 ,'2020/1-iBPP(TD) 	Dated Chandigarh. the 4 3 2021 En..r..3t 	20?30JAcctt/2020/11BPF(FM 	Dated Chandigarh the 4.3 202-1 

A copy alongwith a copy of proceedings of meeting held on 81.2021 at 
00 A.M is sent to The following for information:- 

[-he Mana3ing Director 

Haryana Financial Corporaicn_ 

2 	The Director General, 

Agriculture & Farmers Welfare Department 
:3 	The Director, 

FrIvronrrient anu CIalmate Chanc Deparfirit. 
4 	The Director, 

Industries & Commerce Department 
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5 	The Chief Administrator 

Haryana State Agriculture Marketing Board, 

The Director, 

Welfare SC & BC Department, 

7 	The Managing Director, 

Haryana Backward Class and Economically Weaker Sections 

The Registrar Cooperative Societies. Haryana 

The Manaqina Director,  

Haryana Scheduled Caste Finance and Development Corporation 

The Member Secretary, 

Haryana State Pollution Control Board, 

Fhe Engineer-in-Chief, 

Poi (B&R Department 

12 The Managing Director, 

Haryana State Roads and Bridges Development Corporation Limited 

13. The Managing Director, 

Haryana State Cooperative Rural Development & Agriculture Bank Ltd 

e 

Financial AdvisOr. HBPE 
for Ad atonal Chief Secretary to Govt. Haryana 

Finance Department. 

Encist, No 20/30/Acct-L12020/HBPE(FD) 	 Dated, Chd., the 4,3.2021, 

A copy atongwith a copy of proceedings of meeting held on 81.2021 at 
1 00 A.M is forwarded to the Private Secretary, Additional Chief Secretary to Govt. 

Haryana l'Inance Department for information of Additional Chief Secretary to Govt 
Ha:-yana Finance De-.3artment 

Financial Advisor, HBPE 
for Additional Chief Secretary to Govt. Haryana 

Finance Department. 

PAIMembei Secretary, HBPE for information of MS,HBPE. 

Nifsr. F erlS,C. Wi 5 5 
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Subject;- 	Proceedings of the meeting held on 8.1.2021 at 11.00 A.M under the 
Chairmanship of Sh, Subhash Barala, Chairman, Haryana Bureau of 
Public Enterprises. 

A list of participants is at Annexure -X' 

end a  Item No. 1: 	Haryana State Pollution Control Board (HSPCB). 

Ex-post facto approval regarding strengthening of 
HSPCB. 

The proposal was considered and it was approved as under:- 

To have a Sub-Regional Headquarter in the Board at Gurugram (Stoning 

structure as per Annexure-l) and 12 additional Regional Offices as per 

Annexure-II 

ii) 	Creation of 150 additional post of different categories as per Annexure-Ill, 

The pay Structure of the said posts will be as per Annexure-IV. 

It is further decided that proposed 33 posts of Group-O (21 Peon & 12 

Feld Attendant) shall be filled up through outsourcing policy, Part-I as per the 

11oris of General Administrative Department, 

3. 	It was further observed by the Chairman, HBPE that the mode of 

recruitment for the post of Chief Environmental Engineer (2 posts) be considered on 

promotion,' deputation basis. The service rules including mode of recruitment in this 

reodiu be put up to HBPE/FD for formal approval. 

Agenda Item No. 2: 	Haryana Backward Classes and Economically Weaker 
Section Kalyan Nioarn (HBC&EWSILIN 

Revision of pay scales of the employees HBC&EWSKN. 

The proposal was considered and it was appioved to rectify the pay matrix 

level 6 instead of level 7 of three categories of posts i.e. Administrative Officer, 

Superintendent & District Manager as per the Finance Department notification No 
11.20i2016{R.P1-5PR(FD) dated 28.10,2016 at Sc 4(b). 

Agenda  Item No, 3: 	Haryana Scheduled Castes Finance and Development 
Corporation (HSCFDC)  

Revision of pay scales of the employees HSCFDC. 

The proposal was considered and it was approved to rectify the pay matrix 

irvitead of level 7 of three categories of posts i.e Superintendent, Enquiry 

officer, astrct Manader & Manager HBP as per the Finance Department notification 

No 112012016i,RP)-5PR(FD) dated 28.10.2018. at Sr. 4 (b). 
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Agenda Item  No. 4: 	Haryana Financial Corporation _Limited  

Amendment to Gratuity Regulations of Punjab Financial 
Corporation (Payment of Gratuity to Employees) 
Regulations, 1964 as applicable to Haryana Financial 
Corporation. 

It was observed the Corporation is having financial issues and it is under 

Inc examination for winding up or merger with HSIIDC, Since the process of winding up 

is going on, there is no need for creation of additional financial liabilities. Therefore, the 

proposal be re-examined by the concerned Administrative Department and put up to 

HBPE Nam Agenda item deferred for next meeting, 

Agenda Item No. 5: Haryana State Agriculture Marketing Baord (FISAIVTI 

Expansion of Engineering Wing in the Haryana State 
Agricultural Marketing Board-Continuation of existing 41 
posts. 

  

The proposal was considered and it was decided that ex-post facto 

approval be granted for 41 existing temporary posts. 

2. 	Chairman observed !Pat Administrative Department's proposal comprise 

of too many number of posts being created on temporary basis with continuation on 

every 2 yeaily basis. 

Administrative Department submitted a fresh proposal with justification to 

done away with previous sanctioned posts and requested to sanction 12 posts of 

different categories on permanent basis. The Administrative Department proposal now 

cons:sts of total sanctioned strength of 537+12=549 posts of different categories (Flag-

X) Ali the other created posts other than this be surrendered. 

4. 	Thereafter it was further decided that HSAMB will not seek any post for 

next 10 years in future. 

Agenda Item No. 6: 	Haryana State Cooperative Agriculture & Rural 
Development Bank Ltd. (HSCARDB).  

Revision of pay scales of the employees of Haryana 
State Cooperative Rural Development & Agriculture 

-a Bank Ltd. as per t h Fay Commission, 

Administrative Department has informed that the total financial liability on 

account of implementation of 7the CPC is Rs 24.85 crore approximately. The additional 

financial implication of the proposal will be Rs 7 crore annually. The proposal was 

considered and the following decisions were taken,- 

The revised pay structure will he on the pattern notified by the State 

Government vide Notification No. 1/20/2016(RP)-5PR(FD) dated 

28 10.2016. Accordingly, levels in the pay matrix corresponding to the 

existing sanctioned functional pay structure as on 31122015 as at 

Annexure A were approved for the HSCARDB wej, 11.2016 

r6listFkcri5,C. 
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iii 	The revised Assured Career Progression (ACP) pay structure for the 

HSCARDB will be on the pattern notified by the State Government vide 

Notification No, 1/20/2016(ACP1)-5PR(FD) dated 28.10.2016. 

Fixation of pay w 6.-.•.f 1,1,2016 and other related matters will be in 

accordance with the provisions contained in State Government Notification 

NO. 1720/2016(RP)-5PR(FD) dated 28.10.2016 and Notification No. 

1/2012016{ACP)-5PR (FD) dated 28.10.2016. 

iv) 	Dearness Allowance, House Rent Allowance, Medical Allowance and all 

other allowances admissible to the employees of the HSCARDB will not 

exceed those admissible to the State Government employees as per 

instructions issued from time to time and should not be made 

effective/applicable from a date earlier than the date of such r',structions 

The revised pay scales will be given form the date of issue of proceedings 

and the liability on account of implementation of pay scales will be met by 

the HSCARDB from its own resources. 

In case of arrears, it will be ensured by HSCARDB that arrear on account 

of implementation of 7' 1  CPC to be paid by the HSCARDB after first 

clearing the outstanding dues of NABARD and no budgetary support will 

be provided by the State Government. 

Agenda  Item No. 7 	Haryana State Roads and Bridges Development 
Colporation Ltd. 

Deletion of Clause (viii) of sanction letter 25.6.2009. 

The prcoesal is considered and decl,ned 

telgenda item No. 7 (ii): 	Haryana State Roads and Bridges Development 
Corporation Ltd. 

Creation of additional posts in HSRDC for 2 new 

projects i) Government Medical College at Jind and Ii) 

Dental College at Nalhar (Nuh) and other projects. 

The proposal is considered and it was decided as under- 

ii 	The following temporary posts be sanctioned in accordance with letter 
issued by 	Finance 	Department vide letter 	No. 20/2/2009/AcctVHBPE(FD) 	dated 
23,6.2009 (Flag-Y). 

Sr no. 	Name of post Nos. 

post 

of Pay Scales 

Deputy General Manager 

wad,. 

1 15600-39100+6000 GP 

r.lanager 1 9300-34806;5400 GP 

3 	Assistant Manager 2 9300-34800+3660 GP 

Mist. Faideir(S.C. filei 



4440-7440+1300 GP 
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4 	Senior Accounts Clerk 

Clerk-cum-bomputer Operator 

Peon 

Total. 

9300-34800+3200 GP 

9300-34800+1900 GP 

7 

6 

Financial implication is Rs. Rs, 42,94,2481-Per Annum. 

In addition to the above posts, following three additional posts be 

sanctioned in Dedicated Celf:,  

l Sr. 

no. 

Name of post 

  

Os. of post 

   

Superintending Engineer 

Executive Engineer 

Sub Divisional Engineer 

Total 

Financial implication is Rs, 38.55.2281- Per Annum. The above posts are 

being sanctioned against the posts mention in table below in the letter issued by 

Finance Department vide letter No% 20/2/2009/Acalt/HBPE(FD) dated 23.6,2009. 

Thereby meaning 4 posts are being surrendered and 3 ate being sanctioned: 

Sr 	no. Name of post 	 Nos, 

post 

of 	Pay Scales 

Deputy General Manager 15600-39100-6000 GP 

Manager 9300-34800+5400 GP 

Superintendent 9300-34800+4200 GP 

4 Head Draftsmen 9300-34800 3600 615— 

Total: 	 4 

All the above mentioned posts at (i) & 110 will be filled up through 

deuutationioutsourcing only with clear instructions that these posts are purely temporary 

nature and in future they will not he regularized ever. All the financial liabilities will be 

corn by the Corporation itself. 

The meeting ended witn a vote of thanks to the Chai 

Mtit' FaidEM:S.C; • 4'; 
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Annexure "X" 

List of participants in the meeting of Standing Committee on Public Enterprises 
held on 8,1.2021 at 11:00 A.M. under the Chairmanship of Sh. Subhash Barala, 
Chairman, HBPE, 

Sr,No. 	Name 8( Desi_gration 

Sh Sanjeev Kausnal, lAS 
ACS, Cooperation Department 

Sh. Alok Nigam, 1AS 
ACS, PW (B&R) Department, 

3, 	Sh. Devender Singh, IAS 
ACS, Agriculture Department, 

Sh Anand Mohan Sharan, 1AS, 
PS, Welfare SC & BC Department. 

5. 	 Smt, Deepti Umasnankar, 1AS 
Chairman, HSPCB. 

Sh. AnUrag Agmvial, lAS 
MD. HFC. 

7 	 S11 D.K, Behra, IAS 
CA, HSAMB. 

Sh, R.S,Veirna, IAS 
RCS, Haryana. 

9. 	Dr. ShaleenJAS 
MS., HBPE. 

Sh. Suni Saran, IES 
Seeretary-cum-Advsor (FD). 

Dr Kiran Singh, HCS 
Joint Director, Welfare SC & BC 
Department. 

12. Sh, Devendra Sharma, HCS 
Joint Director, Industries & 
Commerce Department, 

13. Sh. Nihal Singh, 
MD. HSRDC .  

14, 	Sh Naresh Soyal, 
MD . HSCARDB. 

15 	 Sh, Ucley Bhart, 
DC, 1-1SAMB 

16. 	Smt Kiran Lekha 
FA, HBPE, 

'17. 	Sint Seema Bhatia, 
Dy Secretary, Environment Departmnet. 

• 
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Sh. Yogesh Ktifi 
Secretary, HSAMB 

Sh. Prem Pal;  
AGM, HSAmB 

20. 	 Sh. Manish Maihotra, 
DGM-III, 1-1SRDC. 



No. of Posts Group 	 Designati n 

Proposed Staffing for setting up 
Sub HQ at Gurgaon 

Chief Scientific Officer 

Senior Scientist 

Senior Environmental Engineer 

Scientist C 

C?cup 
A & B 

I 

Group 
C & D 

Scientist B 

Assistant 

Clerk 

2 

3 

2 

9 494516/2021/Estt.Br 

Annexure-I 

Total 	 14 
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Lxtii )Q and Proposed Region& °Moos 

Existing and New Proposed District Level Ros 

Sr. I Regional 	Existing/ 	Present Districts Managed 	Proposed 
No. 	Offices 	Proposed 	 Geography  

i 1, 	bal'3.-Jurgai h 	l':,•:•--!- 41.; 	BabadJrciarh/..j-,:ar/P..oht --JK  • 	 ,3 a ria (.1 L.: rg a rti 
i — _ 
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Existing 

Gi.:r.1.-4. 9ram,INuh at1‘,10..wat 	 ' 
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ExiI 

Exi5ting 
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Behrampur) 

S. Hisar/Sirsa/Charkhidadri Hisar 

9. Parcl-l'Aula existing Panchkula/AmblatKuruk'Shetra Panchkula 

PartDat 	Existing Panipat Panipat 

Sonepat 	 Sonepat 

, 

Propcs-ed 

mina Nagar/ Kamal. 

• „V- 	 m-nyw 

- - RO 	 AftiStlafai 

4. 

15, 

16, -  

17. 

Dadri 

t2,'oosed 

Prolio ,o 

Nopud 

P:,,-);:sed New RD Dadri 

Fatettbz..-.:d Fatehba,,,I. Proposed New RO 

.3ind 

Kait.na',, 

Proposed New RO Jind 

Kaithal Proposed New RO 

18, 	Karnat Prnpnd 	Proposed New RD Karnal 

9. 
_ 

_ _ 

Kurukshetr...--. 
, 

. 

Proposed P°.opcsec,1 New RO 	 Kuril kshetra 

Propose 

Proposeci 

P 	 P,0 M. Garh 

Nur. %;Jrrt. 
_ 

RU 

L_ 	 • PosedNw RO Sirsa 
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Arinexure-M 
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G.P.6000) 

(9300.34i00 	Exivol9 	 -Do 
5400i 

-t- !.-te.t1; 
• 

t9,7u0,34c3A 
G.P 42301 

'7.os't_ag 

15 	De 1,1 (9300-34800 Ex:stirG 
SU Ref intE rwi GP, 4000) 
Ju-vor 	Erivirnmentai 6 	is0300-34800 Existin3 •Do-• 
En!..rifek:c F  

Li 	i)jii + Exist I 
3kriocrapnef P 
Ass's7a11 rt13-.20,.3,1a00 + Exisling 

'31) 	3.;K•0"i 
).-F11C1 Ext tin Do: 

r. Ej Erivi-crmental 19 P7400-67000+ 

Pay Level in pay 1 Status of the 
Matrix 	 I Posts 	created 

vide Memo No. 
2124/2019-1Env, 
Dated 17,09.2019  
llev/ly created By 	promotion 

;Deputa'fion 
100% by promotion from Sr 

v:7Cr ment31 Engineer of Board 
on seniority cum merit basis neving 
qualification cf Bachev Degree 
Engineering througn Deputaa,on 
basis 
IX% by prOmOtiori for 
Scieitist o? Board ori ses-60.n.ty cift 
merit basis navina qua!ificaliciri c! 
Posl Graduate Degree in. Science; 
th ,,cd oh Deoutatiori basis.  
As per exling service Riles of the 
Board. 

Mode 	of Qualification and experience 
recruitment 

-Do- 

.1c- 

-Do 

12 
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!.3r. 	Name of Post 

-Do- 

-Do- 

-Do- 



s(cz 
LIST OF OPERATIONAL REGIONAL OFFICES ALONGWITH GEOGRAPHICAL AREA 

Sr. 

No. 
Regional Offices operational 
at present 

Geographical 	area 	of 
Regional Offices 

1.  Bahadurgarh Bahadurgarh, Rohtak, Jhajjar 
2.  Ballabgarh Ballabgarh 
3.  Bhiwani Bhiwani, Charkhi Dadri 
4.  Dharuhera Dharuhera, Rewari 
5.  Faridabad Faridabad 
6.  Gurugram (North) Gurugram (North) 
7.  Gurugram (South) Gurugram (South) 
8.  Hisar Hisar, Fatehabad, Sirsa 
9.  Panchkula Panchkula 
10.  Panipat Panipat 
11.   Sonipat Sonipat 
12.   Yamun Nagar Yamun Nagar 
13.  Ambala Ambala 
14.   Kaithal Kaithal, Jind 
15.  Karnal Karnal 
16.   Kurukshetra Kurukshetra 
17.   Mahindergarh Mahindergarh 
18.   Nuh Nuh, Mewat 
19.  Palwal Palwal 
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HARYANA STATE POLLUTION CONTROL BOARD 
C-11, SECTOR 6, PANCHKULA. 

Ph. No. 0172-2577870-873 
Website: hspcb.gov.in  E-mail: hspcbestt@gmail.com  

No. HSPCB/Estt.12022/ t4q  3 	 Dated: 	 rap-- 

To 
The Additional Chief Secretary to Government of Haryana, 
Environment & Climate Change Department, 
Chandigarh. 

Subject:- 	Requisition for the recruitment of 11 (Eleven) candidates for 
appointment to the post of Scientist "B" in the Haryana State 
Pollution Control Board. 

-.-.-.- 

Kindly refer to Government Memo No. 2/34/2012-1Env. dated 
10.01.2022 on the subject cited above. 

In this connection, it is intimated that vide memo under reference, 
Government requested to send a revised requisition after rectifying the discrepancies, 
as mentioned in the letter No. RG 17/2020/4466 dated 23.12.2021 of Haryana Public 
Service Commission, Panchkula, the details of which are as under:- 

1. SC 02 
2. BC-A 01 
3. EWS 02 
4. Unreserved 06 

Total 11 

The revised requisition duly filled in prescribed performa (in duplicate) 
along with a copy of Haryana State Pollution Control Board (Group A, B, C and D) 
Service Regulations, 2021 (English and Hindi) is enclosed herewith for further 
transmission to Haryana Public Service Commission, Panchkula. 

DAIRequisition performa (in duplicate) 
along with copy of Service Regulations 
dated January 15, 2021 (English and Hindi). 

Su perintelkFtnr(Estt.) 
for Chairman 

ardlleatIOa. 
..0111•01.•••••110.... 

sonimme ma 
=IARYVIA 	E 

Nitta soar 
"VIEW/ 



Level 9 Rs. 53100-167800 
Permanent: 40  
Temporary: -- 

Haryana State Pollution Control Board 
Scientist 'B' 
Group-B 

(SC- Scheduled Caste 
BC-A-Backward Class-A 
BC-B- Backward Class-B 
EWS- Economically Weaker Sections 
ESM- Ex-Servicemen 
ESP- Eligible Sportspersons 
PwBD- Persons with Benchmark Disabilities) 

22 
166876:.,12022/EsttBr 

ANNEXURE-A 

PROFORMA  FOR REQUISITION TO THE HARYANA PUBLIC SERVICE COMMISSION 

	

i 1. 	 . 
Name of the Department Requisitioning: 

	

2. 	Recruitment to the post(s) OF 

	

--3-. 	-GrouP-8; Se-TV-ice to W-Rfi-th-e postlielongS: 

	

4* 	-Pay s65-1e-r:if the post: 
-57-- -Whiter of-posts sanctioned: 

6. 	Category wise nuniber of vacancies Tor wFich-This 
requisition is being sent: 

7, If the post's to be filled is/are temporary, h31 long-4  
the temporary_post/s is/are expected to last? 

8, Has The reservalion for SC, B-C-(A), B-C-(B), EWS, 
PwBD, ESM arid ESP been worked out as per the 
policy relating to reservation in services of the 
	 Government? 
9, -VVhelffer --th-b-  present vacancy / vacancies 

come under the direct recruitment quota? 
10. 	a) 	Whether 	there 	is 	any 	litigation 

underway/pending in any Court of Law in respect of 
post(s) being presently requisitioned? 

Yes. 

Cate_goN 
	

—Total 
SC 
	

02 
BC-A 
	

01 
BC-B 
EWS 
	

02 
Unreserved 
	

06 
Total 
	

11 

Catego 	Total 
ESM (Unreserved) 

ESM (SC) 
ESM (BC-A) 	 
ESM (-BC-B) 
ESP (Unreserved) 

ESP(SC) 

ESP (-BC-B) 
PwBD (Blindness or 
Low Vision) 
PwBD (Hearing 
Impairment) 
PwBD (Locomotor 
Disability or Cerebral 
Palsy) 
Sub-category of PwBD 
category posts i.e. 
OH 
	

01 
VH 
HH  

Permanent 

Yes, direct recruitment quota. 

No 

b) If so, state the present status of the case with 	NA 
Case No. etc. 
c) Does the pending case have any effect on the No 
present requisition? 
Note: 
Details of court case, if any, arising out after 
sending this requisition and the effect such court 
case may have on the requisition sent, shall be I 
conveyed to the Commission immediately. 

11. -r-a) Whether there are any notified Service Rules for , Yes. 
this post? 
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b) If so, please enclose an updated copy thereof 
for reference. 

c) Website link on which the updated Service Rule 
are available. ____ 

Copy of Notified Haryana State Pollution 
Control Board (Group A, B, C and 0) 
Service Regulations, 2021 is enclosed.  
hspcb.gov.in/envservice  

______ 	_ . If 

13.  

-the -----When willseleffe-d-candi-date7s be requireTfo-  
join? 
Qualifications 	required as per 	1:Z6-les:- 

Immediate ly- 
__ 	. 	______________ _______ 	________ 

M. Sc. in first division in the Chemistry / 
Biotechnology 	I 	Micro-Biology 	/ 	Bio- 
Chemistry 	/ 	Environmental 	Sciences 
(with Bachelor Degree in Science). 

--(6)-EsSentia. -- 	— 

I (b)Desirable: No 

(c) Experience (iii-Y66/-s M66-ths) No 

14.  a) 	Is 	equivalent 	qualification 	(in 	essential 
qualification) acceptable as per Service Rules? 

No 

15.  

-- 	-- 16.  

b) If yes, the description of equivalent qualification 
acceptable: 

-- 

Whether 	experience 	gained 	after The 	date 	of 
acquiring the minimum essential qualification to the 
last date of submission of application is only to be 

L considered? 

Yes 

Type 	of 	organization 	from 	whichexperience 
certificate is required i.e. whether from Govt./Semi-
Govt./Autonomous OrganizationlPSU/Local Body / 
Private Organization? 
Note: 
The proforma of the experience certificate required 
to be submitted 	by the candidate should be 
enclosed. _ 

NA 

17.  -ajA-g-e I i ffiits: Lower imit: 18 Years 
-per UPlim-iff-42-Years 

b) Exact date on which the age is to be determined? 
Note: 

Where an exact date is not specified the age will be 
determined 	on 	the 	last 	date 	for 	the 	receipt 	of 
as slications, as advertised by the Commission. 

The age shall 	be determined on or 
before the first day of the month next 
preceding the last date of submission of 
application to the Commission. 

c 	,ge 	relaxation admissible as per applicable Rules 
I Instructions to the Govt. emplo ee: 	

-4-2-years, 

No 

-d)-1n case the upper age lima is a ove 
whether the relaxation 	in age to SC/BC-NBC- 
B/Pw8D/any other category, is to be given over 
and 	above 42 years, or over and above the age 

_ prescribed in the,Service Rules? 
aTITa tionalify: 

N.A. 

1 Indian 
• Domicile conditions, 	if any, prescribe `inthe 
rules applicable to service/post: 

...I__ 

(a) a citizen of India., or (b) a subject of 
Nepal; or (c) a subject of Bhutan; 
Provided that a person belonging to any 
of the categories (b) or (c) shall be a 
person in whose favour a certificate of 
eligibility 	has 	been 	given 	by 	the 
Government. 
(2) A person in whose case a certificate 
of 	eligibility 	is 	necessary, 	may 	be 
admitted 	to 	any 	examination 	or 
interview, conducted by the Commission 
or any other recruiting authority but the 
offer of appointment may be given by 
only 	after 	the 	necessary 	eligibility 
certificate has been issued to him by the 
Government. 
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(3) No person shall be appointed to any 
post in the Service by direct recruitment 
unless he produces a certificate of the 
Character from the Principal, Academic 
Officer of the university, college, school 
or institution, last attended, if any, and 
similar certificate from two other 
responsible persons, not being his 
relatives, who are well acquainted with 
him in his private life and are 
unconnected with the university, 
college, school or Institution. 

 

     

     

       

lg.  Any olh-er requirement or coidiTions not covered 
above: 

20.  Whether all the requfre7dlorrmalities prior to sending 
this req_uisition have been completed? 

tie 
Officer of the Department with whom this proposal 
may be discussed: 	 

 

Nil 

Yes 

Sh. Sandeep Sharma, Superintendent 
(Estt.), HSPCB Mobile No. 9216849317 

 

   

   

23ti 

Dated: 

Member Secretary, 
Haryana State Pollution Control Board, 

Pa nchku Ia. 



         

        

HARYANA STATE POLLUTION CONTROL BOARD 
C-11, SECTOR 6, PANCHKULA. 

Ph. No. 0172-2577870-873 

 

HARYANA STATE 

        

No. HSPCB/Estt./2023/ 1338 	 Dated: /4 -04 -c".309  3 
To 

The Additional Chief Secretary to Government of Haryana, 

Environment, Forest and Wildlife Department 

Subject: Requisition to fill up 45 vacant posts of Assistant Environmental Engineer in the 
Haryana State Pollution Control Board. 

In this connection, it is intimated that Haryana State Pollution Control Board sent 

requisition to Haryana Public Service Commission through the Government vide letter No. 

HSPCB/Estt./2022/2458 dated 12.07/021 and letter No. HSPCB/Estt./2022/2461 dated 

20.04.2022 to fill up 15 vacant posts of Assistant Environmental Engineers. The Haryana 

Public Service Commission raised observation vide No. RG10/2021/2411 dated 31.08.2021 
and No. 2523 dated 11.07.2022 that "As per Service Rules/Regulations, the qualification is-
"Full time regular degree in 1st Division in Civil/Chemical/Environmental Engineering". It is 
not clear whether the full time degree should be a Bachelor's degree or a Master's degree 
and also mentioned in the revised requisition regarding Hindi or Sanskrit as one of the 
subject in metric or higher education". 

In pursuance of the above observations, the requisite amendment in respect of 
qualification for the recruitment of Assistant Environmental Engineers have been made vide 
Notification No. 2/1/2008-1Env dated 11.04.2023 with the approval of the State 
Government. 

Presently, 45 (Forty Five) posts of Assistant Environment Engineers meant for 
direct recruitment are vacant in the Haryana State Pollution Control Board, the details of 
which are as under:- 

Sr. No. Category No. of Posts 
1 General 25 (02 ESM, 01 PH) 

2 SC 09 

3 BC-A 04 

4 BC-B 02 

5 EWS 05 (01 PH) 

The requisition in prescribed performa (in duplicate) form duly filled along with 

copy of Haryana State Pollution Control Board (Group A, B, C and D) Service Regulations, 
2021 and amendment Notification dated 11.04.2023 is enclosed herewith for further 
transmission to Haryana Public Service Commission, Panchkula. 

DA: 
1. Requisition performa (in duplicate) 
2. Copy of Service Regulations, 2021 
3. Copy of amendment Notification dated 11.04.2023 

Superi to dent(Estt.) 
for Member Secretary 



ANNEXURE-A  

PROFORMA FOR REQUISITION TO THE HARYANA PUBLIC SERVICE COMMISSION  

1. Name of the Department Requisitioning: Haryana State Pollution Control Board 
2. Recruitment to the post(s) of: Assistant Environmental Engineer 

3. Group & Service to which the post belongs: Group-B 

4. Pay scale of the post: Level 9 Rs. 53100-167800 

5. Number of posts sanctioned: Permanent: 92 

Temporary: -- 

6. Category wise number of vacancies for which this 
requisition is being sent: 

(SC- Scheduled Caste 
BC-A-Backward Class-A 
BC-B- Backward Class-B 
EWS- Economically Weaker Sections 
ESM- Ex-Servicemen 
ESP- Eligible Sportspersons 
PwBD- Persons with Benchmark Disabilities) 

Category Total 
SC 09 
BC-A 04 
BC-B 02 
EWS 05 
Unreserved 25 
Total 45 

Category Total 
ESM (Unreserved) 02 

ESM (SC) -- 
ESM (BC-A) -- 
ESM (-BC-B) -- 
ESP (Unreserved) -- 

ESP (SC) -- 
ESP (BC-A) -- 
ESP (-BC-B) -- 
PwBD (Blindness or Low Vision) 
PwBD (Hearing Impairment) 
PwBD (Locomotor Disability or 
Cerebral Palsy) 

-- 
-- 
02 

(Gen-01, 
EWS-01) 

7. If the post/s to be filled is/are temporary, how 	long 
the temporary post/s is/are expected to last? 

Permanent 

8. Has the reservation for SC, BC (A), BC (B), EWS, 
PwBD, ESM arid ESP been worked out as per the 
policy 	relating to 	reservation 	in 	services 	of 	the 
Government? 

Yes. 

9. Whether 	the 	present 	vacancy/ 	vacancies 
come under the direct recruitment quota? 

Yes, direct recruitment quota. 

10. a. Whether 	there 	is 	any 	litigation 
underway/pending in any Court of Law in 
respect 	of 	post(s) 	being 	presently 
requisitioned? 

No 

b. If so, state the present status of the case with 
Case No. etc. 

No 

c. Does the pending case have any effect on the 
present requisition? 

Note: 
Details 	of court 	case, 	if any, 	arising 	out 	after 
sending this requisition and the effect such court 
case may have on the requisition sent, shall be 
conveyed to the Commission immediately. 

No 



11. a. Whether there are any notified Service Rules 
for this post? 

Yes. 

b. If so, please enclose an updated copy thereof 
for reference. 
	  enclosed. 

Copy 	of 	Notified 	Service 	Regulations, 	2021 
alongwith 	amendment 	dated 	11.04.2023 	is 

c. Website link on which the updated Service Rule 
are available. 

hspcligov.in/envservice 

12. When will the selected candidate/s be required to 
join? 

Immediately 

13. Qualifications 	required as per Service Rules:- 

(a) Essential: i. Full 	time 	regular 	Bachelor 	Degree 	in 
Engineering in first division in Civil/ Chemical/ 
Environmental Engineering. 

ii. Hindi or Sanskrit as one of the subject in 
Matric or Higher education is essential. 

(b) Desirable: No 

(c) Experience (in Years/Months) No 

14. a) Is 	equivalent 	qualification 	(in 	essential 
qualification) acceptable as per Service Rules? 

No 

b) If yes, the description of equivalent qualification 
acceptable: 

-- 

15. Whether experience 	gained 	after the 	date 	of 
acquiring the minimum essential qualification to the 
last date of submission of application is only to be 
considered? 

Yes 

16. Type 	of 	organization 	from 	which 	experience 
certificate is required i.e. whether from Govt./Semi-
Govt./Autonomous Organization/PSU/Local Body / 
Private Organization? 
Note: 
The proforma of the experience certificate required 
to be submitted 	by the candidate should 	be 
enclosed. 

N.A. 

17. a. Age limits: Lower limit: 18 Years 

Upper limit: 42 Years 

b. Exact date on which the age is to be determined? 

Note: 
Where an exact date is not specified the age will be 
determined 	on 	the 	last date for the 	receipt 	of 
applications, as advertised by the Commission. 

The age shall be determined on or before the first 
day of the month next preceding the last date of 
submission of application to the Commission. 

c. Age 	relaxation 	admissible 	as 	per 	applicable 
Rules/ Instructions to the Govt. employee: 

No 

d. In case the upper age limit is above 42 years, 
whether the relaxation in age to SC/BC-NBC-
B/PwBD/any other category, is to be given over 
and above 42 years, or over and above the age 
prescribed in the Service Rules? 

N.A. 



18. a) Nationality: Indian 

b) Domicile conditions, 	if any, prescribed in the 
rules applicable to service/post: 

(a) a citizen of India; or (b) a subject of Nepal; or 
(c) a subject of Bhutan; 

Provided that a person belonging to any of the 
categories (b) or (c) shall be a person in whose 
favour a certificate of eligibility has been given by 
the Government. 

(2) A 	person 	in whose case 	a certificate of 
eligibility is necessary, may be admitted to any 
examination 	or 	interview, 	conducted 	by 	the 
Commission or any other recruiting authority but 
the offer of appointment may be given by only 
after the necessary eligibility certificate has been 
issued to him by the Government. 

(3) No person shall be appointed to any post in 
the 	Service 	by 	direct 	recruitment 	unless 	he 
produces a certificate of the Character from the 
Principal, 	Academic 	Officer 	of 	the 	university, 
college, school or institution, last attended, if any, 
and similar certificate from two other responsible 
persons, not being his relatives, who are well 
acquainted with him in his private life and are 
unconnected with the university, college, school 
or Institution. 

19. Any other requirement or conditions not covered 
above. 

Nil 

20. Whether all the required formalities prior to sending 
this requisition have been completed? 

Yes 

21. Name, 	Designation 	and 	Telephone 	No. of the 
Officer of the Department with whom this proposal 
may be discussed: 

Sh. 	Sandeep 	Sharma, 	Superintendent 	(Estt.), 
HSPCB Mobile No. 9216849317 

Dated: 

MernI?:- Secretary, 
Haryana State • 	p-8069g1 

PittlYthitkaState Pollut  
Control Board, Panchkula. 

- - 	- 



fiARYANA TIATT.: POLL till 0 N c 	ri ,r; L. BOARD 
C11 SCTOR P.1.114CHICUt 

hopft.::besitgi
. • rrm.ff,,r...;ven 

No. -i-1SPCLr':stt.12021/ 

To 
 Vateci 

'T.ha Secretary, 
• Haryana Staff Spleztion Cbrninissionr-, Sector-2, Panchkuta. 

...a.rAKIWAM,1[1, 
Aivf,t1ICS,CAlerg:4201*-14 

aral'a 

Vtitkticatk-v.  

Sub: 
Rec uisition for the .ecruitcr entof 01.: post 

:::of -$„tatiztical Assistnt„ 

fci;ey refer to itle subjebt noted above, 

)fl this cohnectibn,I have been direete(1 tb-Thtitnate that 01 TM: of Statislical 
Assis 73rii (G.r8r1-, 0” 

has N!come vacant in Harya a -State Polfc
-,;; Ohntfol Stird. The 

tequisition (.1)y 1!.
:lea in orP.F.blibed pert-of-ma alongwith a copy ef 

-,Iartiaha State Pollution 
Cohtfol P4j-ard Servne - juiationss 

 2021 is en0,-osoci hveWth tor publicatii)n 
ofuifb..1 bandit:tales. ,

However, earlier requisition if any sent by this office may be 
-.con Aciefad  

as wThdrawn. 

akiRci.iioitioil to, mat 
cmpy „It SeIncefictguii-.-Gor,s, ?fre.1 

Sub'eriittendP/A 
for Me Mix;5rotary 



HAPY Ali A SI AFF SaECTlON 

(1) 
This feu should be very carefully ffilen as it la strictly in accordance with the infomiation 
supplied therein that h Commissidh 	advar Ilse :the pec (s). (2) 
Entries should be neatly made and any additions and alterations therein should invariably be 
attested by a competent authority. 

The tom- snuuid be signed, by the Administrative Secretary t) Government
,  Head of the Department concerned at tha did, 

Requisition for the Recruitment of Candidates for Appointment to the post of Statislical 
Assistant in the Haryana State Pollution Control Board, C-11, Sector-6, Panchkulci. 

1. 

	

) (a) Designation of the pest - 	 - 1 Statistical Assistant 	Nurnberatost's be,filied 	 I 01f(nej  

N.A. 

(3)  

3 	
t1(

(a) 
	
thepost is temporary, piease stale:' 1(t  

a) When it was sanctioned; 
.,b) The period for which it has been sanctioned; 

(a) Class & Service to which the post belongs i  Board Group C post. 
(See Chapter XVI of the Civit Services Rules • — 
(Punjab), Volume-), Part- I. 

(b) Whether there are any published Rules for this Yes, the copy of notification dated 
service/ post 	

15.01.2021 of Haryana State Pollution. 
Control Board (CDroup A, B, C & D) 
Service Replations, 2021 is attached.  3. 	Whether permanent or temporary? 	 Permanent 

(if temporary, period for which it will last). 

(A) nii-the post is permanent, please state:. 
(a) By whom the post is held or was held & his age 

and qualification; 
(b) Whether the commission were consulted on his 

appointment; 
(c) If the answer to (b) is in the affirmative. the 

No. and date of reference to the Commission 
and of the letters reply; 

{d) if the answer to (b) is in the negative, the 
reason for which a reference to the 
Commission was not made; and 

(e) The nature of the vabancy and how it has 
-arisen_ 

N.A. 
(c) Irrespective of the period of sanction how long' 

it is, expected to last and whether it is expected 
• to be retaina:i on a permanent base e,ventually; 
•) By whom the posf is he'd or was last heid, and NA 

his age arid qualification; 
) Whether the .CoitimisSion were .aonsulted -on N.A. 

'his appointment arid/or tilling of The post; 
if the answer to (e) is in' the-effirmativD, the N.A.-  
number and date of the reference to the 
Commission and of the fetters reply; and 
ft the answer to (e) is in the negative; the N.A. 
reasons for Which a reference to the 
Commission was not made. 

N.A. 

N.A. 

Permanent 

N.A. 

a) Whether pensionable or non-pensionable. 	Covered under New PeliSiOn Scheme 
(NPS) issued by the Government of 
Haryana vide Notification No. 1/1/2004-
Pfelsion dated 18.08,.2008 and vide 
letter No. 3013/20091AcettiliBPE (FD) 
dated .18:03,2009 and amended from 
time to time. 

(b) rion-peMicit 	 servents in I N.A. 
permapeoi orno;o. pc-,:anitted tO rel.F.n their 
pensionry 

4 



I. 	 . 
(b) Place or places in which the Offiii;er {s) will be 

e uired to serve. 	.  	. 
(When will selected candidate (S) be required to 

join? 	 . 

' J 

:a) ,Forcandidatesafready'in 1.,overnr1erif-aeritice:. 
	b) For direct -ecriits 
Can the appointment beterrninotEd by note? if 

P!=trioci 	cbation, if 

so. on what condition? 

Duties 

fw—o years 
Two years 
Yes, as per Haryana State Pollution 
control Board (Group A, 6, C & 0) 
Errployees Service Regulations, 2021 
an the amendments made from l.irre 

I to time 	 • 
Co!ractibri, compilations  analysis of 
statistical data etc. and other 
miscellaneous work assigned to him/ 
her by the Beard/ Chairman. 
Anywhere in Haryana or Ovilside 
Haryana, if required.  
immediately 

17.  

scale ot.e.ay; 
(a) .For Direct Recruitment 

(b) For persons already in Government service, if 
Govarrirrientservants are •eligiJe. 

-(c) Can higher initial pay be Qrarrted for specially 
welkqualified ',candidates If so, please spe.cify 
the limit. 

10.  

higher time scales of pay, if it is desired to state 
Prospectus of promotion to higher posts or to 

them. 

11. Admissibility of the Ben-Ellis of:-
(a) General Provident Fund 
b) Contribute/ Provident find 

1 	Any special concessions, such as rent-free 
quarters, light, waier. 

13. 	Will any special COT12-eSJOIIS be given to candidate I 
of non-i-Liatioctornia27.,  

• FPL-0.6 -.(Rs-35400— 112400) 

Yes, f he fulfill eligibility conditions as 
per .1-X.PCB (Group A, B, C and D) 
Service .Regulations, 2021. 

No 

As prescribed under 'Haryana State • 
Pollution Control Board (Group A, 13, C 
and 0) Service Regulations, 2021, 

NA 
As per New Pension Scheme (NPS) 
issued by the Government of Haryana 
vide Notification No. 1'1f2004-
1/Pension dated 18.002008 and vide 
letter No. 3013/2009/Acritt./HBPE (FD) 
dated 18..03.2009 and amended from 
time to time: 

No 

14. 

 

Qualification required:- 
(a) Academic (if more 'han one qualification' are 

prescribed, i should 'be. stated which is 
considered most imicort-nt) 

 

c) 

• 

Training, 

Hindi/SansitraIt-atilicai3 

   

d) (i) Experience 
(ii) State clearly v.:bother the experience gained 

by tht-,; 'canto-Late; after acquiring • the 
minimum 	 (s) prescribed 
ogainstleus-:-, (7) 	:... to I-e-takm into 

e) Any otir_, 
StE.t. 	 Atr.v.i-  ry..:Jirer...ant‘i will be 

otIyzchc'c ke.." 
p). 	 If id, 

_ • 

Graduate in Economics or Statistics or 
Mathematics or Commerce with 
Statistics as one of the elective 
subjects with .3 years' „exp.erience in 
collection., compilation, analysis of 
statistical data in the Government 

No 

Hindi or Sanskrit as one of the subject 
in Matric or higher education. 
AS-mentioned in Sr. No. 14 (a) above. 

No 
At (a) (c) above. 

No, strictly as prescribed under Cal. 
No. 14 above 

• 

fif 



15. 	j1. Age-Inuits if any 
(t) Lower 
(il) Upper 

kb) 

3. 

_ 	
a e . clearly whether Xa) a citizen of India: or (h) a subject of __ 

citizens of the Indi9 Union are eligible). 	 Nepal; or (c) a subject of Bhutan; or 
(d) a Tibetan refugee wlo came 
over to India, before the 1st day of 

I
- January, 1962, with the intention of 

1 	oe!manently settling in India; or 	I 
Domk:ile condition if any, .presoibero in the,(b) a person of Indian origin who has I 
rules L.pplicabk to the S, eA'tiee/pa;t 	 migrated to India tor permanentiy 

-settling as defined in Rule 4 (1) (e) 1 
of the Service Regulations 

The ago shall be determined on or 
before the first day of the month next 

• preceding the last date of submission 
of application to the Commission. 

As per Haryana Government Rules! 
instructions. 
.As per Haryana Government Rules/ 
instructions. _ Nationality Nease st t 

witch • the age is to be 

1 

Whether any relaxation is admissible for 	1 

Exact date on 
determined. 

(I) Government servants.  

(ii) Otherwise su'itable oudidates. 

p 

J18 years 
- -1  42 years I - 

se of a person belonging to 'I 
1 	Sr. 	Caste, Schedt,Ned Tribe, 

Backwarc; Class, Ex-serviceman, 
Physica4 Handicapped, the upper 
age limit shall be such as 

I 	prescribed by the Government from 
! 	time to time; and 
0) In case of candidates possessing 

1 	the reouisite qualifications who are 
already in the service of 

i 	Government/ Board/ Corporation, 
' the upper age limit shall be such as 

rescribed by the Government from 
time to time. 

1 

(a) ka any .ver.:37,::),--,22 revs3r.rri-3,-Tibeis of 
soedu12,d cEst, 	 not 

If :ska,: how ,rn-erty 
Sc; cdelei 	t; 

''i) 	t1  

1 

TAre Government s-ervants 

(n) 	 as such in 
the fettuti 	 issued by 
	Govmmsrit 

• I OV) Economfrzi 	 (Ws). 
j (b) Any va 	 r 	aervioe,marl. 	I 

1 	'hanc;fz;ao, 
tc) Any other 	 for pi-zysica! 

Provided that -a parson belonging 
to ant category to . any of the 
categories (b), (c), (d) or (e) .shall be a 
person in whose favour a certificate of 
eligibility :bas been :issued by tte 
Government. 

Yes, it fulfils eligibility criteria 
pre5eribed under Haryana State 
Pollution Control Board (Group A, 8, C - 
and D) Service Regulations, 2021 and I 
as amended - from time to time. 

• 



..(d) nen47-e'l calegbrybarecented'.` 
I (a) Otitstandirr Qpr,rts 

rt  
.-p•rs...00,3 (SC, 

Name af Officer of 	De. 	
46mber Secretary„ 	an Rigyane Stat-e-, (Governmeat wou'-diiitke The 	 tp invite 4..(.1 *Pciltution Control 'Board, CI 1, SE?t- I 	

I 
be Of esent to'e,seis; them !/1 an 1.7,1!vs,tify 	

Panehktilia or his iepresentative. Note - 	sugge-&-tion- is b- 	kin4 in case i of 	 ,is{ hnoet !;. .-Nfto-Eis or le.criolcai posts, 

20 	
Any Other condition orqualifiaajorts not coverecily 
the above ao3stions. 	. , • 

Dated; Member Secretary 
Harya a State Pollution Colatr l Xe 

Panchkula 

ny_ 



.aKiv-307Areir.rr, 

,AsirifiliimPittP4wAtieeru. 
HARY7.14.: 
situtteAtircasavirACIGO 

4t.liteltt:: dale.  
'44.40.37-1V- 

iiIkRYANA. STATE PC.1..LUTVOksf 
C-11, 	 G, PANCHKULA 

No. HSPCS/EstU2021/ 6::;)  Dated: 

The Secretary, 
Haryana Staff Selection Commission. 
Sector-2, Parixtikula. 

Sub: 	Requisition 'for,. thei•-ecnitrar-int pf )2 posis 	 ,Scientific 
Assistant. 

Kindly flafer to the subject noted above. 

In this connection, have been, directed to -intimate that 02 posts of Senior 

Scientific Assistant (Genera.-U2) have become vacant in Haryana State Pollution C•ontrol 

Board. The requisi..rion du!v filled in prescribed porforma aioncpvith a copy cif i.laryana 

State PollutiOn Control Board .Service Regulations.,--2021 is enclosed herewith for-

publication 8 selection of suitable candidates. However, earlier requisition if any sent by 

this office may be considered as withdrawn: 

DiVRNuiaffori loarat 
atungwith 	of Service Regulations, 2021 

Superinteeidirnt (Estt.) 
for Member Secretary 

El 

• 



_ (a) Designation of the post 	 , 

(5) Number of posts to be filled 
Senior Scientific Assistant 
02 (Two) 

(a) Glass & Service to which the post belongs 
(See Chapter. XVI a the.. civil Services Rules 
(Punjab), Volume-1, Part4. 

(b) Whether there are any published Rules for this 
service/ post. 

Board Group 'C post. 

Yes; the copy of notification dated 
15.01.2021 of Haryana State Pollution 
Control Board (Group A, B, C & D) 
Service Regulations, 2021 is attached. 

3. Whether permanent or temporary? 	• 
(if tempt:wary, period for which it will last), 

Permanent 	. 

3 (A) 

... 

If the post is permanent, please state: 
(a) By whom the post is held or was held & his ape - 

and qualification; 	 , 

(b) Whether the commission were consulted on his 
appointment; 

•,(c) If the answer to (b) is in the affirmative. The 
No. and date of reference to the Commission 
and of the letters reply; 

(d) If the answer to (b) is in the negative, the 
reason ' for 	which 	a 	reference 	to 	the 
Commission was not made; and 

(e) The nature of the vacancy and how it has 
ansen.  

-
• 

	• -- 

• va-ant 

- 

-- 	 . 

• 
Permanent 

3 (B) 

• 

I the post is•permanent, please state: 

	

) 	When it was sanctioned; 	. 
b) The period for which it has been sanctioned; 
c) Irrespective of the period of sanction how long 

it is expected to last and whether it is expected 
to be retained on a permanent base eventually; 

d) By whom the post is held or was last held, and 
his age and qualification; 

e) Whether the CoMmission were consulted an 
his appointment and/or filling of 	post; 
If the answeis to (e) is In. the affirmative, the 
number and date of the reference to the 
Commission and of the letter's reply; and 

	

g) 	If the answer to (a) is :in the negative; the 
reasons 	for 	which 	a 	reference 	to 	the 
Cornrriission was not made. 

NA_ • 

NA:  
N.A. 

, 
N.A. 

N.A. 

NA 
_ __ 

N 
. 

. 

• 
kb) 

a) Whether pensionable or non-pensionable, 

„ 	, 	. 	• 	, 

If non-pensionable, will Government servants in 
permanent employee be *crated to retain their 
pensicnery status? 

Covered under New Pension Scheme 
{NPS) issued by the Government of 
Haryana vide Notification No, 1/1/2004-
1/Pension dated 18.08.2008 and vide 
letter No. 3013/2009/AccttiliBPE (FD) 
dated 18,03.2009 and amended from 
time to time. 

	

N.A. 	 . 	. 

	

, 	 i 

HARYANASTAFF SELECTION COMMISSION 

This form should be very carefully filled:, as - it is -strictly in accordance 
supplied therein that the Commission Will advertise the post (s). 
Entries should be neatly Made and any additions and alterations .therein 
attested by a competent authority. 

The form should be signed trY' the Administrative Secretary to Gover  

Department concerned at the end. • 

with the inkmation 

should invariably be 

. mot/ Heat., of the 

Requisition for the Recruitment of Candidates for Appoinhnent to the post of Senior Scientific 
, Assistant in the Haryana State Pollution Control cloarcl,. C-11, Sector-6, Pthnchkula. 



f 

. Period of Probation, if 	 .. 
a) 	For Candidates already in.Government service. 

(b) 	For direct recruits. 	, •• 

Two years  

Two yeas . 	 • 
6. 

. 

Can the appointment be terminated by 'notice? if • 
so, on what ,condltion? ' 	-7:- . 	 .,- 

. 

Yes, as per Haryana State Pollution 
Controi Board .(Group A, B, C & D) 
Employees Service Regulatons„ 2021 
atirthe amendments made from time 
to tirne. 

• (a) Duties  

(b) Place or places in which the officer W will be 
required to serve. 	 - 

. 	 .. 

Laboratory work. 

Anywhere 	in 	Haryana 	or 	Outside 
Haryana, if required. 

. 

• 

When will selected candidate (S).,be required to 
join? 	• • • 	. . . 	 ..... . 	. 	. 

Immediately. 
. 

Scafe of Pay: • 
(a) For Direct Recruitment 	' - 	' 	: FPL-06 (Rs. 35400/- - 1124001-) 

Yes, if he fulfill eligibility conditions 
per •HSPCB (Group A, B., C and D) 
Service Regulations. 

No 

_ 
(b) For persons already in Government service, if 

Government servants are eligible, 

(c) Can higher initial pay be granted for specially 
wed-qualified candidates if so, please specify  
the limit.  . 	.. 	.., 

10.. Prospectus of 1)romotion to: higher -  posts or to. 
higher time scales of pay, if it is desired to state • 

	

them. 	 . „ 	., 

	

_ 	 . 

As prescribed - under Haryana State 
Pollution Control Board (Group A., B, C 
atfcf. ,D) Service Regulations, 2021 and 
as amended from time to time. 

11. AdmisSibility 	of 	the 	Benefits 	of 	contributory 
Provident Fund:- 
a) 	General Provident Fund 	 — 

(b) 	Contributory ,Provident Fund 

... 
, 	. 	...., 	

— 

• . 

N.A.  

As per New Pension Scheme (NPS) 
issued by the Government of Haryana 
vide 	Notification 	No. 	1/112004- 
11Pension dated 18.08.2008 and vide 
:letter No. 30/3/2009/Accii./HBPE {FD) 
dated 16.03.2009 and amended from 
.irrie to time. 

12. Any . special 	concessions, 	such 	as 	rent-free 
quarters, light, water. 	 . , 

No • 
. 

- 13. WIll any Special concessions be given to candidate 
of non-Asiatic domicile? 

No. 
. 

_ 
14. 

1(e) 

:Qualification required:- . 	- 

a) Academic (if more thail one qualifications are 
prescribed, 	it 	should 	be 	stated 	which 	is 

considered most important). 	. 

: 

b) Training 	• . 	• 

(c) 	'Hindi/Sanskrit qualifications 
f 	 . 	, 	... 	

... 

	

, 	. 	 ,., . 	 . 
l(d). 	(i) Experience 	 - 

(ii) State clearly whether the experience gained 
by 	the 	candidate 	after 	acquiring 	the 

• minimum basis .e,iklification (s) prescribed 
against ,clau.5.-,e-  (8,- :::bove is to .-.)e taken into 

-. 	.consideraton. 

Any •other.qi!atif:ctakil. 

M.Sc. in the Chemistry/ Environmental 
 jences 	(with 	degree, in 	Sderice)1 

Micro-Biology/ 	Biochemistry/ 
Biotechnology OR B.Sc. in first division 
with one year experience in the lab 
engaged 	in 	Environmental 
Investigation, Testing or AnalySis. 

Hindi or Sanskrit as one of the subject 
in Metric or higher education.. 
As mentioned in Sr. No, 14 (a) above. 

 -No. 

- 	 . 

. 
• 

. 	..  



(f) Stale" which of the aboTte requirements wrI be I At (a) & (c) above. 

strictly adhered to. I 
Will equivalent qualifir;ation be aceepted"... If so, I No, strictly as piesofibed under Col. 

equivalents should be staid. 	 1 No. 14 above. 

15. 

 ' h. 

1 	Age-limts (if any):- 
(I) Lower 

. 
(ii) 

Upper 	 . 

- 
	 (a) 

- 	• 
- 

. 	, 	- 

.. 
• .. 	. • 

• „ 
I 

. 	 . 
. 

p.•Exact 	date 	on 	which 	the 	age 	3,s 	to 	be 

determined.. 	. 	. before 
. 	 . 	, 

Whether any relaxation is admissible for: 

(i) 	Government servants. 

(ii) 	Otherwise suitable candidates. 

IR • •,1 -,e.:- 
I .... 	!......CI, 	:, 

42 years 
In ca:.• 	of a p8ISCI1 belonging to 
Scheduled Caste, Scheduled Tribe, 

Backward 	Class, 	Ex-serviceman, 

Physically Handicapped, the upper. 

age 	limit 	shall 	be 	such 	as 

prescribed by the Government from 

time to time; and 
0)--In case of candidates possessing 

the requisite qualifications vflie are 
already 	in 	the 	service 	of 

Government/ 	,Suard/ 	Corporation, 
the upper age lirni shall be such as 
prescribed by the Government from 

time to time. 

The age shall be determined 'on or 
the first day of the month next 

preceding the last date of submission 
of.apptication to the Commission. 

As per Haryana Government Rules/ 
instructions. 
As per Haryana Government Rules/ 

instructions.  

16. 

i 

	

l(a) 	Nationality 	(please 	state 	clearly 	whether 

Citizens of the india'Union :ye eligible). 

. 	. 	- 	 . 

.  

	

b) 	Domicile condition if any, piescribed in the 

rules applicable to the Service/post 

• 

a) 	a citizen of india; or (b) a subject of 
Nepal; or (c) a subject of Bhutan; or 
(d) a Tibetan refugee who came 
over to Indi?, before the 1 	day of 

January, 1962, with Me intention of 

' --permanently settling in India; or 

(b) - a person of Indian origin who has 
nigrated to India for permanently 
settling as defined in Rule 4 (1) (e) 
of Me Service Regulations 

Provided that a person _belonging to ; 
any category to any of the categories 
(b), (c), (d) or (e) shall be a person in 
whose favour a certificate of eligibility 
'has been issued by the (overnment. 

17, Acv Government servants eligible. 

' 
• 

Yes, 	it 	fulfils 	eligibility 	criteria 

prescribed 	under 	Haryana 	Slate 

Pollution Control Board (Group A, B, C 
and D) Service Regulations, 2021 and 

the amendment made thereafter. 

18 

• 

• 

fa) 	Are -E,71; vacancies reserved for members of 
scheditc:.; caste etc. of Haryan-3 which is 

not edequatE: IT ra-::itit qated in service.. 	-" 

if so, how many are re.:ervat f._-..-- 

(i) 	Scheduled Co, 	- 	' 

. 

..._ 
-- 

I- 	(ii) 	Scheduled Tribes; .., 

(iii) 	Other backward classes declared as such in 
the 	•lei-at/ 	memorandum 	-issued 	by 
Government from time to trne-. 

• . 

(iv) 	Special BackAilard Classes (SBC). - 



(v) 	Economiql 	Backwarg 	Pefsorgi, 	in 	the 
Ge ieral caste cafegorY (EBP). 

- 

(b) Any vacaliCi05 reserved for Ex-servicemEin. ., .— 	. 

(c) My vacancies reserved for physical handicao_ _ 
072--------------1 

,•• 	 ..1 

(d) General category unre5erved: 

(e) Outstancfing Sports Persons (SO). _ 
. 

• 
• 

V-,  

Name 	of 	Officer 	of.. the 	Department • whom 
Government would like the Commission to invite to 
be present to assist them in an advisory capacity. 

Note- This suggestion is to be made only in Lase 
of recruitment -lb technicarservices Or 'technical-
posts.  

Member 	Secretary, 	Haryana 	State 
Pollution Control Board, ,f>11, Sec-6, 
Panchkula or his representative. 

20_ Any other condition or qualifications nol covered by 
the above questions. 

Nil 

1 41,A,  
Member Secretary - 

Haryana State Pollution C ntrol Board 
Panchki 

Dated: 	 



L;TATE POLis,211.Qt.) f;;ON1 Rot. BOARD 
C-11, Sr4"1101% 6, PANCtiktE.,...q 

No, liSPCBIC.---„stt/2021/ 	
Dated: 

Thn-Semtary, 7' - 
Haryana Staff Selection C-ominissiti, 
Sector-2, Panchkula 

Sub: 	Requisition for the recruitment of 1Q ,  posts of Junior 
Assistant )tifc 

Kindly refer to the subject noted above. 

in this connectio. n, I have been diredtedo 'ntimat-€.: that 10 posts of Junior 

Scientific Assistant (SC-1, .80'13!-1, EVI/S-1, ESP] Gen-1, ETA SC-I, ESIVI BC.A-1 and 

General-4) have become vacant in Haryana State Pollution Control Board, The foottisition 

duly filled in, prescribed performa alongwith a copy of Haryana State Poilttton Control 

Board.  Service Regulations, 2021 is enclosed herewith for publication & selection of 

stilL,Ibla candidates.. However, eariier requisition if - any _sent by this office may be 

considered as withdrawn, 

DAiii,ec
1oivJi

:trisiikm format 
cc py of Ser/1 	gulatons, 2021 

:..juperiraandeilt sit) . 
1 far'.11otTibcr Secr,stark,t( 

• 

$4, 

orx 



HARYANA STAFESELECTIO COMMISSION 

This form should be very carefully titled, as it is strictly in accordance with the information 
supplied therein that the Commission wilt advertise the post (s). 
Entries should be neatly made and ariy additions and alterations therein should invariably be 
attested by a competent authority. 

The form should be signed by the Administrative Seclotiry to Government/ Head of the 
Department concapied at the end. 

Requisition for the Recruitment of Candidates for Appointaiktin to the post of Junior Scientific 
Assistant in the Haryana State Pollution Control Board, C-'11, Sector-6, Panchtcula. 

(a) Designation of the post 
jhJ Number of posts to be filled 
(a) Class & Service to which the post belongs 

(See Chapter XVI of the Civil Services Rules 
(Ptinjab), Volume-f, Part-I. 

(b) Whether there are any published Rules for this 
service/ post. 

Whether permanent or 'temporary? 
• (if temporary, period for which it Wit last).  . 

If the post Is permanent, please state:: 
(a) By whom he post is tied or was herd. & his age 

a; id qualification; 
(b) Whether . the commission were consulted on his 

appointment; 
(c) if the answer to (b) is in theaftinnative. The 

No, and dale of reface:6m to the COMITliSSibiTi 
and of the letter's reply; 

(d) if the answer to (b) is in the negative, the 
reaq-,in for which a reference to the 
Commission was not made; and 

(e) The nature of the vacancy and bow it has 
arisen_ 

3.(B) , if the post'is temporary, please state: 
a) When it was sanctioned; 
b) The period for Which if has been sanctioned; 
:c) Irrespective of the.period of sanction how bag. 

it is expected to last and whether it is expected 
to be retained on a permanent base eventually; 
By Whom the post is held or was last held, and 
his age and qualification; 
Whether the Commission were consulted on N.A. 
his appointment andior filling of the post; 
If the answer to (e) is in the affirmative, the NA 
number and date., of the reference to the 
Commission and of the letter's reply: and 
if the answer to (e) is in the negative; the NA 
reasons foi-  which a--  reference to the.  
Commission was not made. 

N.A. 

NA 
N .A. 

d) 

g) 

NA 

(a) Whether pensionable or non-pensionable covered under New Pension Scheme 
(NPS) issued by the Government of 
Haryana vide Notification No. 1/1/2004-
1/Pension dated 18.08.2008 and vide 
letter No. 30/3/2009/Aoott/HOPE (FD) 
dated '18.032009 and amended from 
time to trne, 

b) if non-pensiohble, 	Government servants in' N.A. 
permanent employee be permitted to retain their I 
pensionary status? 

o 

3. 

3 (A) 

Junior Scientific Assistant 
10 (Ten)  

Vacant 

Board Group 'C' post 

Yes, the copy of notification dated 
15.01.2021 of Haryana State Pollution 
Control Board (Group A, B, C & 0) 
Service Regulations, 2021 is attached.  
Permanent 

Permanent 



I

I 

f. 

I D, 

,6. 

rIntAlt.)T rmoavon, ir any:-  
'a) 	For candidates already in Government service. 
61

: 

For direct recruits. 
Two years :., 
; wo years 

,Cap the appoinfinent be terrnina1,,x1 11:,:nntk;e? If 1 
I so, on what condition'i 

.., 
. 	... 	 - 	• • 

Y'r.r.i. za3 oei 	Henfeina State P'ollution 
Control Board (Group A, B, C & 1)) 

Employees Service Regulations, 2021 
and the amendments made from lime 
to lime. 

7. (a) Duties 

(b) Piece or places in which the bffiuer (s) will be 
required to serve. 	. 

Laboratory work. ...._._ 

Anywhere 	in 	Haryana 	or Dui de 
Haryana, if required. 

B. When will selected candidate (3) be required to 
join? 	S . 

immediately. 
• 

. Scat of Pay: 
(a) For Direct Recruitment 

(b) For persons already in Government service, if . 	.   
Government servants- are eligible.

,
gible. 

. 	. 
(c) Can higher initial pay be granted for specially 

well-qualified candidates if so, please specify 
the limit 

FPL-06 (Rs. 35400/- - 1124001-) 

YeS, if he fulfill eligibility conditions as 
per •HSPCB (Group A, B. 0 and 0) 
Smite Regulations, 2021.  
No 

10. I 
• 

Prospectus of promotion to higher posts or to 
higher '.irne scales of pay;  if it is desired to state 
them. 

- 
. 	. 	. 	 .. 

As prescribed under  Haryana State 
Pollution Control Board ,(Group A, F., C 
and D) Service Re,gulatrocs, 2021 and 
as amended from time to time. 

11.  

I 

Admissibility 	of 	the 	Benefits 	of 	contributory 
Provident Fund:.: 	 . 

. a) 	General Provident Fund 

t) 	Contributory Provident Fund 	 - 

. 

• .. 

.._,, 

N.A. 

As per New Pension Scheme (NPS) 
issued by the Government of Haryana 
vde 	Notification 	No. 	1/1/2004- 
1/Pension dated 18.08.2008 and vide 
latter No: 30/3/2009/AccitIHSPE (FD) 
dated 18_93.2009 and amended from 
time to tine. 

12. Any 	special 	concessions, 	such 	as 	rent-free 
quarters, li., tit, water. 

No. 

13.  

14.  
.__ 

• 

• 

• 

:g) 

(a)  

(b)  

c)  

d)  

(a) 

(f) 

Will any special concessions be giver to candidate 
of non-Asiatic domicile? 

 

No 

Qualification required:- 
Acacernic (if more than one qualifications are 
prescitbed, 	it 	should 	be 	stated 	which 	is 
considered most important). 

Training 	 .. 
. 	. 	_  i . . 

Hindi/Sanskrit qualifications 

(i) Experience 	 t 

(ii) State clearly whether the experience gained 
by 	the 	candidate 	after 	acquiring 	the  
minimum basis qualification (s) prescribed 
against clause (a) above is to be taken into 
consideration. 

• Any other .c.,•:ue!fi,:,•a;.!,--,,i. 
.. 	 _ 	. 

State which Of the above "requirements will be 
strictly adhered to, 

Will equivalent :qualification be accepted? if so, 
•equ;valents should be stated. 

B.Sc, first division with Chemistry as 
one of the subject_ 

• 

Hindi or Sanskrit as one of the subject 
ifTVatrjc or higher education. 
_ 	. 

No. 

• 

No 

At (a) & (c) above. 	
• . _ 

No, strictly as prescribed under Cot. , 
No. 14 above. 	 1 



15.. Ji. 	Age-limits (if any):- 	. 
(0 Lower 
(if) tipper 	 . 

' 	 - . 	. 	., 	• . 	 ' 
. 

. 	, 

. 
18 years 
42 years 
(a) In case of a person belonging to 

tled Caste, Scheduled 'Tribe, 
Backward 	Cass, 	Ex-Eervicernari, 
PhysicallyqPidicapc;q.„-•d, tive upper 
age 	limit 	shall 	be 	such 	as 
prescribed by the Government from 
time to time; and 

sb.). _In case of candidates possessing 
the requisite qualifications who are 
already 	in 	the 	service 	of 
Government/ 	Board/ 	Corporation, 
the upper age limit shall be such as 
presctioad by the Government from 
time to time.  

• Exact 	dale 	on 	which 	the 	age 	is 	to 	be 
betel mined. 	.., 	

- 

C 	Whether any relaxation is admiSsible for: 
(i) 	Government servants 

(ii) 	Otherwise suitable candidates. 	. 

The age shall be doterMIned on or 
before the first day of the month next 
precedino the last date of submission 
of_application to the Commission. 

As per Haryana Government Rules/ 
instructions. 
As per Haryana Government Rules/ 
instructions. 

16. 

- 
i 

	

i(a) 	Nationality 	(please 	state 	clearly 	whether 
citizens of the India Union are eligible). 

,- . 	... 	
- 

• . 

	

b) 	C.,orhicile condition if any, prescribed in the 
rules applicable to the Service/post 	; 

. 	 . . 	̀• 

	

ka) 	a citizen of India; or (b) a subject of 
Nepal; or (c) a subject of Bhutan; or 
(C) a Tibetan refugee who came 
over to India, before the lst day of 

. __January, 1962, with the intention of 
permanently settling in India; or 

	

(b) 	a parson of lnian orn who nas , 
migrated to India for permanently 
settling as defined in Rule 4 (1) (a) 
of the Service Regulattons 
Provided that a person belonging 

	

to 	any 	category 	to 	any 	of 	the 
categories (b), (c), (d) or (a)  shall be a 
person in whose favour a certificate of 

	

eligibility 	has 	been 	issued 	by 	the 
Government 

17.  Are Government servants eligible. Yes, 	it 	fulfils 	eligibility 	criteria 
prescribed 	under 	Haryana 	State 
Pollution Control Board (Group A, B, C 
and 0) Service Regulations, 2021 and 
the amendment made 'thereafter. 

18.  (a) Are any 'vacancies reserved for members of  

scheduled caste etc. of Haryana which is riot  
adequatelirepreSented in service. 

If so, how many ere reserved for- 
(I) 	Scheduled Caste: 	- 

...... 
01 

(ii) 	Scheduled Tribes;' 

(iii) 	Other .backward classes declared as such in 
the 	letters/ 	memorandum 	issued 	L'A-y 
Government from time to time. 

BC-B -01 
, 	• 

(iv) 	7conomical Weaker Section (EWS). 	- 1 	1 	 ...._. 	..,_ 	 
(a) Any vacancies reserved for Ex-serviceman. 	J 03 EStil (01-3C, 01-BCA & 01 Gen.) 

(c) Any vacancies reserved for physic-al handicap. 
(d) General category unreserved. 	 04 	.. 	. 	. 

(a) Outstanding Sports Persons (SC‘). 	 .....  



_ 
Member Secretary, 1-{ayana State 
Pollution Control Board, C-1-1, Sec76, 
Pardikula or his representative. 

Name of Officer of the Papartment Wil0171 
GOValVaelli WOUid like the Commission to invite to 
be present :to assist them in an advisory capacity. 
Note-- This suggestbn is to be made only in case 
Of recruitment to technical servit.ec f.)f 
posts. 

20_ 	Am/ other condition or quallf-iGat,..ons, not _?_overed by .Nil 
the abovc qt.p.,.:stior,s. • 

4t..)  

Mornber Secretary 

tDa e&J7 ll 	
Haryana State Pollution Co trol Board 

Panchkula 

10. 



Recuisition Form 

Department Name 

Designation of the post 

Class & service to which 
the post belongs 

Provide 1.*.,e. link for service 
, 

	

	 iiiepartment's 

website or upload here 

(Signed and Stamped copy 

to be uploaded/attached) 

Haryana State Pollution 

Control Board 

junior Environmental 

Engineer 

Group-C 

serviceREQ-1388_pdf 

User ID 

Number of posts to be 

filled 

Whether there are any 

published Rules for this 
service/post? 

Whether post is 
permanent or 

temporary? 

hspcbho@gmaiLcom 

24 

Yes 

Permanent 

Job Description 

Scale of pay 

(a) For direct recruits 

(b) For persons already in 
Government service, if 

Government servants are 
eligible 

FPL-06 (Rs.35400-112400) 

Yes 

Will any special 

concessions be given to 
a candidate of non-
Asiatic domicile ? 

No 

(c) Can higher initial pay 
be granted for specially 
well-qualified candidates? 

if so, please specify the 
limit 

Qualification 

Academic. (If more than 

one qualifications are 
prescribed, it should be 
stated which is considered 
to be most important ) 

Three years Diploma in first 

divisio,1 in Civd/ 
chemicaliEnvironmentai 
Engineering 

No 

Training 
	

Nc 

Hindi qualification 
	

hindih.anskrit upto 	 Experience (in years) 
	

O 
matricJiation as one of the 

sunjec 

State clearly whether the 
experience gained by a 

candidate after acquiring 
the minimum basic 

qualification (s) prescribed 
against clause (a) above is 
to be taken into 
consideration 

Any other qualifications 

No 

NO 

Will equivalent 
qualifications be 

accepted? if so, 

equivalents should be 
stated 

State which of the 

above requirements will 

be strictly adhered, 

HAFiYANA 

Lower (in Years) l8 Upper (in Years) 42 

  



Exact date on which the 
age is to be determined 

Whether any relaxation is admissible for: 

(I) Government servants 	No 

Are Government 

servants eligible? 

(ii) Otherwise suir le 

candidates 

Yes 

mn 

Total Vacancies and vertical/horizontal reservation as per state policy 

ESP (3% of Group B, 3% of Group C and 10% of Group D) as per instructior 	22/10/2013-1G.5111 dated 30.042019 

Category 

GENERAL 

BCA 

BCB 

EWS 

Total 

PVVD -(4% of Total 

Seats) The 

computation of 

4% reservation is 

on the basis of 

total no of posts 

in the cadre 

minus existing 
strength of PwD 

(Person with 

Disability) 

NonESMESP 

8 

5 

3 

2 

locornotor 

disability 

including cerebral 

palsy, leprosy 

cured, dwarfism, 

acid attack 

victims and 
muscular 

dystrophy - 

Total 

9 

ci 

4 

3 

3 

24 

Blindness and 
	

Deaf and hard 

low vision - 	of hearing - 

ESM 
	

ESP 

1 

1 

autism, intellectual 

disability, specific learning 

disability and mental illness 

AND 
mutiple disabilities from 

amongst person under all 

clauses including deaf-
blindness in the posts 

identified for each 

disabilities - 

Note: If the posts are not identified, no need to fill up the column of bifurcation. 

Name of officer of the 
Department whom 
Government would like 
the Commission to invite 

to be present to assist 
them in an advisory 

capacity. 

Sandeep Sharma Name of Nodal Officer Sh. Sandeep Sharma 

Phone Number of Nodal 
	

9216849317 
	 Any other condition or 

	
NA 

Officer 
	 n nnr 

covered by the above 

questions. 

Cancel 	Print 

(Sand 	—n-na)- 

Superintenent (Est.\ 

HSPCB, 	
Sec-6, 'PK_ 



 

/91'  
HARYANA :STATE PO LUTION CONTROL HOARD 

C-11, SECTOR 6, RANCHIKULA 
E-mail: its PttbeS ttdIjrna eau-  m 

No. HSPCBiEstt./2021/ 6; u ;51 	 Dated: 
To 

The Secretary, 
Haryana Staff Selection Commission, 
Sector-2, Panchkula. 

Sub: 	
Requisition for the recruitment02 pots 4 Ai:countant. 

Kindly refer to the subject noted above. 

In this connection, ['have been directed fó intimate that 02 posts of Accountant 

(General-02) have become vacant 'in Haryana State Pollution Control Board, The 

requisition duly filled in prescribed performa alongwith a copy of Haryana State Pollution 

Control Board Service 
Regulations, 2021 is enclosed herewith for publication & selection 

of suitable candidates. However, earlier requisition if any sent by this office may be 

considered as withdr6wn. 

DA/equkon fonn4t aiongwith 
copy of Service Regulations, 2021 

Superinten en(iEstt.) 
for Member Secretary p 

ir.i.mitcreor.dOCX 



HARYANA STAFF SE-1.CTION COMMISSION 

(1) This form Shoutd be very carefully tilled, as it is strictly in accordance with the information 
supplied therein that thetommissio-i wi',1 advertise the post (s). 

(2) Entries should be neatly made and any additions and alterations therein should invariably be 
attested by a competent autliority. 

(3) The fowl should be signed by the Administrative Secretary to Government/ Head of the 
bepartment concerned at the end. 

Requisition for the Recruitment of Candidates for Appointment to the post of Accountant in the 
Haryana State Pollution Control Board, C-11, Sector-6, Panchkula. 

(a) Designation of the post 
(b) Number of posts to be filled 

Accountant 
02 (Twa) 	 . 

2. (a) Class & Service to .which—the post belongs 
(See Chapter XVI of the Civil Services Rules 
(Punjab), Volume-I, Part-I.  

(b) Whether there are any published Rules for this 
service/ post. 

Board Group 'C post. 

Yes, 	the copy of notification 	dated 
15.01.2021 of Haryana State Pollution 
Control Board (Group A, B, C & B) 
Service Regulations, 2021 is attached. 

3. Whether permanent or temporary? 
(if temporary, period for which it will last).  

Permanent 

3 (A) If the post is permanent, please state:  

(a) By whom the post is held or was held & his age 
- 	and qualification; 

(b) Whether the commission were consulted on his 
appointment; 	: 

(c) if the answer to (b) is in the affirmative: The 
No. and date of reference to the Commission 
and of the letter's reply; 

(d) If the answer to (b) is in the negative, the 
reason 	for 	which 	a 	reference 	to 	the 
Commission was not made; and 

(e) The nature of the vacancy and how it has 
arisen. 

Vacant 

...... 
— 

— 

. 

— 
. 

. 

Permanent  

3 (8) 

. 

f)- 

If the post is permanent, please state: 
a) When it was sanctioned; 
b) The period for which it .has been sandioned; 
c) irrespective of the period of sanction how long 

it is expected to last and whether it is expected 
to be retained on a permanent base eventually; 

d) By whom the post is held or was last held, and 
his age and qualification; 

eJ Whether the Commission were consulted on 
his appointment and/ctr filling of the post; 

. If the answer to (e) is in the affirmative, the 
number and date of the reference to the 
Commission and of the letter's reply; and 

g) 	if the answer to (a) is in the negative; the 
reasons 	14 which 	a 	refererm 	to 	the , 
Commission was not made. 

r -- 
N.A. 
N.A. 
NA 

• 

NA 

NA 

N.A. 

NA 

. 

.. 	a) 

• 

b) 

Whether pensionable or non-pensionable. 

- 	.‘ 	 -- 
. 	. 

 . 	 I  
i 

if non-pensionable, wit Government servants in 1 
permanent employee be pemllbeci to retain their 
pensionary status? 	 S . 

fered under New Pension Scheme 
(NPS) issued by the Government of 
Haryana vide Notification No. 1/1/2004-
1/Pension dated 18.08.2008 and vide 
letter No. 30/3/2009/AccillHBPE (Fp) 
dated 18.03.2009 and amended from 
time to time. 
N.A. 	 . 

, 



FPL-06 (Rs. 35400/- 112400/-) 

Yes, if he fulfill eligibility conditions as 
per HSPCB (Group A, B C and .D) 
Service Regulations. 
No 

As.  prescribed under Haryana State 
Pollution Control Board (Group A, B, C 
and D) Service Regulations.. 

ra Period  ot Probation, if any:- 	 i 

1(e) 'For candidates already in Government service. Two years 
02 For direc_t_r.ecruits. f  _ ________i Iwo years 

6, 	 _ Can the appointment be terminatpd 	riVice? If 1 Ye5., as per Haryana Stale Pollution 
so, on what condition? 	 Control Board (Group A, 6, C & 0) 

Employees Service ReL.quiations, 2021 
and the amendments made from time 
to time, 

To maintain pay bills, pay fixation, 
pension, imprest, balance sheet, 
budget, cash book etc. And other 
miscellaneous works related to 
accounts. 
Anywhere in Haryana or Outside 
Haryana, if required. 

• (b) Place or places in Miens  the officer (s) will he 
required to serve. 

When will selected candidate (S) be required to 
On? 

fa) Duties 

Scale of Pay: 
la) For Direct Recruitment 

(b) For persons already in Government service, if 
Government servants are eligible. 

(c) Can higher initial liay begranied for specially. 
I 

	

	well-qualified candidates if so, please specify 
the limit. 

10. 	Prospectus of promotion to higher posts or to 
trioner time scales of pay, if it is desired to state 
them. 

11. 
Provident Fund:- 
Admissibility of the Benefits of contributory 

a) General Providenfrund 

b) Contributory Provident Find 

12. 

	

	Any special concessions, such as rent-free 
quarters, light, water. 

NA 

As per New Pension Scheme 

H 

     

     

     

 

13. 	Will any special concessions be given to candidate 
.olnon-Asiatictornicile? 

  

 

No 

 

     

     

     

     

     

14. Qualification required:- 
a) .Academic (if more than one qualifications am 

prescribed, it should be stated which is 
considered most important). 

b) Training 
Hindi/Sanskrif:qualificatiori7 S 

M,Com. second division or B.Cr..wri :first 
division with 02 years experience in 
Commercial Accounting. 
No 
Hindi or Sanskrit as one of the subject 

1)- (i) Experience 
	

Yes, as specified in Sr. No. 14 (a) 
in Metric or higher education 

above. 
(ii) State clearly whether the experience gained As per provision of Recruitment Rule. 

by the candidate after acquiring the 
minimum basis' qualification (s) preScribed 
against cause (a) above is 'to be taken into 
consideration. 	' 

'Joie: if no reply is given to (ii) above, the 
experience ,gainea by a candidate after acquiring 
he minimum basic qualific:Icri (s) prescribed 
against (a) •wi orLl be cv.,OUrited by the 
l'ornmission. 
) Any other qualifica 	

,
tion. 	r 	 No 

State which of the above -requirements will be At (a) & (c) above, 
• strictly -hered to: 

) Will equivalent qualificatirin be accepted? If so, No, strictly as prescribed under ,Coi_ 
equivalents should bestated. 	•No. 14 above.. 



, 	. .. 

• 

. • 

___,..... 

i ower 
• (ii) Upper 	• 

	

- 	 . 

. - 

	

. 	 .. 

	

- 	• 	- 	 ,.... 

	

. 	. 

	

- 	 . 

• 
. 

Exact 	date 	on 	which 	1. -ie._.  age 	is 	to 	be 

	

determined.. - 	. 	•:. 	. 	.. 	- 	... 

	

b, 	Whether any relaxation is admissible for: 
(I) - Government servants 
(ii) 	Otherwise suitable candidates. 	- 	• 

-....... 	_ ,_.....____ ....._______ 

18 years 
42 years 
a) 	in case of a person belonging to 

Scheduled Caste, Scheduled Tribe, 
Backvard 	Class, 	EX-,SeftliGeiTlail, 
Physically Handicapped, the upper 
age 	Imii 	shall 	be 	such 	as 
prescribed by the Government from 
time to time; and 

(b)—  in case of candidates possessing 
the requisite qualifications who are 
already 	in 	the 	service 	of 
Government/ 	Board! - Corporation, 
the upper age limit shall be such as 
prescribed by the Government from 
time to time. 	. 

The age shall be determined on or 
before the first day of the month next 
preceding the last date of submission 
drapplication to the Commission. 

. 
As per Haryana Government Rules. 
As per.  Haryana Government Rules. 

16. T:a) Nationality 	(please 	state dearly 	whether 
Citizens of the India Union are eligible). 

.• 	• 	

„ 
. 	, 	.. 	 ..., 

fa) 	A Citizen of India; or (b) a subject of 
I 	Nepal; or (c) a subject of Bhutan; or 
! 	-(d) a' Tibetan refugee who came 
' 	over to India;  before the 1A day of . 

January, 1962, with the intention of 
permanently settling :in India; or 

. 

. 
17.  

(b) 	Dornicile condition if any, !rwescribed in the 
rules applicable to the Service/post 

- 

.. . 	.., 

. 	, 

(b) 	a person of Indian origin who has 
• migrated to India for permanently 
settling as defined in Rule 4 (1) (e) 
of the 	Service 	Regulation 

Provided that a person belonging to 
any category to any of the categories 
(b), (o), (d) or (e) shall be a person in 
whose favour a certificate of eligibility 

. has been issued by the Government. 

• : 
Are Government servants eligible. - Yes, 	• it 	fulfils 	eligibility 	ci-iteria 

prescribed 	under 	Haryana 	State 
Pollution Control Board (Group A. f3, C 
and D) Service Regulations, 2021 .and 
the amendment made thereafter. 

18. 	(a) Are any vacancies reservad for members of 
scheduled caste_ eiC. - of Haryana which is not 

• adequately Teprasented in ssrvice. 
If so., how many. are rest:Natter- 	 ' 

(i). 	Schedule Caste;  ...... 

. . (II) 	Scheduled Tribez; 	: 

(iii) Other backward dasset ,deciared.as such in 
the 	letter•J 	mernerar;lurri 	iss74-fed 	by  
Government ft3fri timetOme. 	• , 

- 

cyti) 	,7-:,..peci,.2. alackt.;H:d C!-&-.,..:..-s.-, (.SEf.s.,).  

	

.(v) 	Economical 	-i..it.O..war,,-;i-  Persons 	in 	the 

	

. 	.(1,..-4erel caste cat::::;:ery (EP). 
 --  

(b) Any vacande..sreseTved for•Ex-seniicern?n,  
(c) Any vacancies reserved for physical h anG i ca p., - 
(d) General cEPagory tnre•served,' 	. 	, 	 02 	 • 

(e) 'Outstandihe aDDriS PaISOFS 1SC)- 	 .. -- 



5-67 Name of Officer of the Depatinent Member Secretary, Haryana State 
P011ution Control Board, 0-11, Sec-6, 
Penchkula or his representative, 

Government would like the Commissiorrto invite to 
be present lo assist them in an advisory capacity. 

Note- This suggestion is to be made orly in case 
of rermitment to technical servicesO or t,:10Inieal 
posts 

20. 	Any other condition or qualifications rcpt COVered by Nl 
the above iquestaons. 

.1t 

Dated: 	4i_ 

„12,74" 
CV 

Member Seel-Glary 
Haryana State Pollutiorreontroi Board 

Panchkul0 



HARYANA STATE POLLUTION CONTROL BOARD 
STTE 	

C•1 1, SECTOR 6, PANCHKULA 
E-mail: hspcbesttagmail.corn 

No. HSPCB/Estt./2021i 	16 	 Dated; j 

To 

The Secretary, 

Haryana Staff Selection Commission, 
Sector-2, Panchkula. 

Sub: 	Requisition Requisition for the recruitment of 01 post of Junior Scale Stenographer. 

Kindly refer to the subject noted above. 

4-12airditiOlitiOr 
In this connection, I have been directed to intimate that 01 post of Junior Scale 

Stenographer (General-01) has become vacant in Haryana State Pollution Control Board. 

The requisition duly filled in prescribed performa alongwith a copy of Haryana State 

Pollution Control Board Service Regulations, 2021 is enclose° herewith for publication & 

selection of suitable candidates. HoSever, earlier requisitierif any sent by this office may 

be considered as withdrawn. 

DA/Requisition format 

alongwith copy of Service Regulations, 2021 

Superinten en (Estt.) 
for Member Secretary 

doc. x 



• HARYANASTAFF SELECTION.COMMISSION 

(1) This form should be very carefully filled, as it is strictly on accordance with the information 

supplied therein that the Commission will advertise the posl (s). 

(2) Entries should be neatly made and any additions and alterations therein should invariably be 

attested by a competent authority 

(3) The form should be signed by the Administrative Secretary to Government! Head of the 

Department concerned at the end. 

Requisition for the Recruitment of Candidates for Appointment to the post of Junior Scale 
Stenographer in the Haryana State Pollution Control Board, C-11, Sector-6, Panchkula, 

1.j   (a) Designation of the post 

(b) Number of posts to be filled 

Junior Scale Stenographer 
01 (One) 

2. (a) Class & Service to which the post belongs 
(See Chapter XVI of the Civil Services Rules 
(Punjab), Volume-I, Part-i. 

(b) Whether there are any published Rules for this 

service! post. 

Board Group 'C post. 

Yes, 	the 	copy of notification 	dated 
15.01.2021 of Haryana State Pollution 
Control Board (Group A, B, C & 0) 
Service Regulations, 2021 is attached. 

3. Whether Permanent or temporary? 
(if temporary, period for which it will last).  

Permanent 

3(A) 

' 

If the post is permanent, please state: 
(a) By whom the post is held or was held & his age 

and qualification; 
(b) Whether the COffirrtiSStafl were consulted on his . 

appointment; 
(c) If the answer to (b) is in the affirmative. The 

No. and date of 'reference to the Commission 
and of the letter's reply; 

(d) if the answer to (b)-  is in the negative, the 

reason 	for 	which 	a 	reference 	to 	the 
Commission was not made; and 

(e) The nature of the vacancy and how it has 

arisen. 

N.A. 

NA 
' 

N.A. 

N.A. 

' 	-- 
Permanent 

3(8) If the post is temporary, please state': 

a) When it was sanctioned: 

b) The period for which it has been sanctioned; 

c) Irrespective of the period of sanction how long 
it is expected to last and whether it is expected 
to be retained on a permanent base eventually;  

d) By whom the post is held cr was last held, and 
his age and qualification; 

e) Whether the Commission were consulted on 
his appointment and/or filling of the post; 

(f) 	If the answer to (e) is in the affirmative, the 
number and date of the reference to the 
Commission and of the letter's reply; and 

g) 	If the answer to (e) is in the negative; the 

reasons 	for 	which 	a 	refereae 	to 	the 

Commission was not made.'  

N.A. 

N.A. 
N.A. 

N.A. 
.. 

N.A. 

NA 
. 

N.A. 

4. 	. a) Whether pensionable or non-pensionable. 
. 

l(b) 	If non-pensionable, will ( .-/„Ii irment servants in 
permanent employee Pe ,.,,A flitted to retain their 

pensionary status' .. 

Covered under New Pension Scheme 
1NPS) issued by the Government of 

Haryana vide Notification No. 1/1/2004-
1/Pension dated 18.08.2008 and vide 
icier No. 30/3/2009/Acctt./HBPE (FD) 
dated 18.03.2009 and amended from 
time to timo. 

N.A.  



5. Period of Probation, if anyr- 	 . 
a) 	For candidates already in Government service. 

k b 	For direct recruits. 

---I 

Two years 
Two years 

W. Can the appointment be terminated by notice? If 
so, on what condition? 

Yes, as per Haryana State Pollution 
Comirol Board (Group A, B, C & D) 
Employees Service Regulations, 2021 
and the amendments 'made from time 
to time. 

7. (a) Duties 

(b) Place or places in which the officer (s) will be 
required to serve. 

Typing, 	dictation 	and • other 	work 
assigned by the authority. 
Anywhere 	in 	Haryana 	or 	Outside 
Her ana, if r-iuired. 

8. When will selected candidate (S) be required to 
join? 

Immediately. 

9. Scale of Pay: 
(a) For Direct Recruitment 

(b) For persons already in Government service, if 
Government servants are eligible. 

(c) Can higher initial pay be granted for specially 
well-qualifibd candidates if so, please specify 
the limit. 

FPL-04 (Rs. 25500 - 81100) 

Yes, if he fulfill eligibility conditions as 
per HSPCB (Group A, B, C and 0) 
Service Regulations, 2021.. 

No 

10. Admissibility of the Benefits of:- 
a) General Provident Fund 
b) Contributory Provident Fund 

N.A. 	 . 
As per New Pension Scheme (NPS) 
issued by the Government of Haryana 
vide 	Notification 	No. 	1/1/2004- 
1/Pension dated 18.08.2008 and vide 
letter No. 30/3/2009/Acctt./HBPE (FO) 
dated 18.03.2009 and amended from 
time to time. 

11. Any 	special 	concessions, 	such 	as 	rent-free 
quarters, tight, water.  

No 

12.  Prospectus of promotion to higher posts or to 
higher time scales of pay, if it is desired to state 
them. 	• 

As prescribed under Haryana State 
Pollution Control Board (Group A, B, C 
and D) Service Regulations, 2021. 

13. Will any ., ....ria! conc?:.3.sions b3 given t-7.. candidate I  
of 1‘.on-t. 	:tic ‘:..-.' --ic.' .,`. 

No 

14. Qualift'.'n reQ(...i ad:- 
(a) 	Ac;-•(.i 	: 'it; ;II-  7.i0Z tLI.;:f1 ‘7.:- lifiCEIGOrIS are 

prest_11)ed, 	ii 	:.o •l! 	tr.:.d 	which 	is 
con,: 	-.;',':..,d -..: 	'. i;..:7 -' 

b) Tr.-.!.;:.-,g,  

c) Hindi/Sr: -iskrit cii,uaiii,:.;tioii;.; 	 s 

d) (i) Experience 
(ii) State clearly whetter the experience gained 

by 	the 	r.i,--ir.,!: 'ate 	afi- 	acquiring 	the 
(s' 	1.,.--sscribed 

.iinai ., 	..:. 	-.:- ' 	- ----, - 	- 	•iii• I— 	i -li:en 	irio 

i 	10+2 
it 	English Shorthand at a speed of 
• -- '00 	words 	per 	minute 	and 

transcription at a speed of 20 words 
per minute and Hindi Shorthand at I 
a speed of 80 words per minute and 
transcription at a speed of 15 words 
per minute ad mistakes should not 
c:;,-...eed 4%.  

-- 

Hindi or Sanskrit as one of the subject 
in Matric or higher education. .. ,_ 
--
Nc. 

•  

kc) 	Any Oti.:..i. r• c;...i.•°."7 -:.: 
j(i) 	Stats i- i':,'..... .., :. 	, ; -7:‘ ' 	„ .11.". ali'l-S will be 	At (u) & (c) abue. 

. 	. 	,-. 
9) *i!. oc,;_:,‘'. 7. 	 . :..7..,,?d? If so, No, 3triatiy. as nr,tscrted .undot-  Col. 

I 	• c,,,, y,,,c-,, ,,,, No, 14 a'oove. 	 . 

• 



I. Whether any relaxatiori is adtiss.ible for: 
(1) Government servants 

Otherw'se suitable one:dates. 

a) Nationality (please state clearly whether 
citizens of the 1,1dia Union r-..;e eligii le). 

15. 

b) Domicile cbndition ii any, prescribed in the 
rules zonlicable to tho Ser-ice:post 

1 1. Age-limits (if any):-
(1) Lower • 
(ii) Upper 

Exact date on Ithir...1 the zge .is to be 
determined. 

18 years 
42 years 
a) In case of a person belonging to 

Scheduled Caste, Scheduled Tribe, 
Backward Class, Ex-serviceman, 
Physically Handicapped, the upper 
age limit shall be such as 
prescribed by the Government from 
time to time; and 

b) In case of candidates possessing 
Tie requisite qualifications who are 
already in the service c,f 
Government/ Board/ Corporation, 
the upper age limit shall be such as 
prescribed by the Government from 
time to time. 

The age shall be determined on or 
before the first day of the month next 
preceding the last date of submission 
of application to the Commission. 

As per Haryana Government Rules! 
.,instructions. 

As per Haryana Government Rules/ 
instructions  

(a) a citizen of India; or (b) a subject of 
Nepal; or (c) a subject of Bhutan; or 
(d) a Tibetan refugee who came 
over to india, before the 151  day of 
January;  1962, with the intention of 
permanently settling in India; or 

b) a person of Indian origin who has 
migrated to India for permanently 
settling as defined in Rule 4 (1) (e) 
of the Service Regulations 

Provided that a person belongina 
to any category to any of the 
categories (b), (c), (d) or (e) shall be a 
person in whose favour a certificat, 
eligibilf- -, 	been issued by the 
Government. 

17. 	Are Government servants e!',9  ,Yes, it fulfils eligibility criteria 
prescribed under • Haryana State 
Pollution Control Board (Group A, B, C 
and D) Service Regulations, 2021 arid 
as amended from time to time. 

18. 	(a) Ara any vacanes 	 of 
sctieduIF.,,d caste etc of 1-1ary,,,na v,'„itt..:1-1 is not 
adequately f.,pfesenlieci sf3,,'ica. 

If so, how rm.,ny Lre 	.r=f- 
C 

(ii) Scheduled 

(iti) Othcr 	 tief 11,-7,7•:,.: 	'2', such in 
by 

• (iv) EccnomIce.! V,'3,F4:er Sc3f•-if) (EiNS). 
(b) Any vacancies re's--.:rie,d for .E..-serviceittan. 

(c) Any other vacanc:ies -eseryst; for physical 
handcar. . 



T(d) General cafegbry unreserVed. T  	01 	 
m Outstandinc _Sports Persons  {sc). 

19. 	Name of QAcer . ol the Department whom Member Secretary, Haryana State 	
1 

Government would iike the -Commission to invite to Pollution Control Board, C-11, Sec-6, I 
be present to assst them in on advisory capacity. 	Panchkula or his representative. 
Note- This suggestior 'IS iti !-:e made only in case.  
of recruitment to technical services or technical 
posts. 

20. 	Any other condition or ualificati 
the above questions. 

xis not covered by Nil 

- 	-c4-) 
Dated:  /7—e)$ —,114  / 	 Member Secretary 

Haryana State Pollution Co tral Board 
Panchkula 



• 

HARYANA STATE POLLUTiON CONTROL 69ARD 
ST'TE 	 OA 1 SECTOR 6;  PANCHKULA 

hspcbestt@gmail.com  '41h.141F.Ar- 

No. HSPCB/EsttJ20211 	q 	„ 	 Dated: J g 

To 

The Secretary, 
Haryana Staff Selection Commission, 
Sector-2, Panchkula 

Sub: 	Requisition for the recruitment of 05 posts of Steno-Typist. 

Kindly refer, to the subject noted above, 

In this connection, I have been directed to infiltrate that 05 posts of Steno 

Typist (SC-1, EWS-1, ESM Gen-1 and General-2) bave become vacant in Haryana State 

Pollution Control Board. The requisition duly filled in prescribed performa alongwith a 

copy of Haryana State Pollution Control Board Service Regulations, 2021 is enclosed 

herewith for publication & selection of suitable candidates. However, earlier requisition if 

any sent by this office may be considered as withdrawn. 

DA/Requisition format 
aionvikth copy of Service Regulations, 21121 

rf;  
Superintendent (Esti.) 

a for Member Secretary( 

-,,docx 



HARYANA STAFF SELECTION COMMISSION 

(1) This form should be very carefully filled, as it is strictly in accordance with the information 

supplied therein that the Commission will advertise the post (s). 

(2) Entries should be neatly made and any additions and alterations therein should invariably be 

attested by a competent authority. 

(3) The form should be signed by the Administrative Secretary to Government/ Head of the 

Department concerned at the end. 

Requisition for the Recruitment of Candidates for Appointment to the post of Steno-Typist in the 
' Haryana State Pollution Control Board, C-11, Sector-6, Panchkula. 

1. (a) Designation of the post 

(b 	Number of posts to be filled 

Steno-Typist (English and Hindi both 
languages) 
05 'Five) 

. 

I  

(a) Class & Service to which the post belongs 
(See Chapter XVI of the Civil Services Rules 
(Punjab), Volume-I, Part-I. 

(b) Whether there are any published Rules for this 
service/ post_ 

Board Group 'C' post. 

. 	_. 

	

Yes, 	the 	copy 	of notification 	dated 
15.01.2021 of Haryana State Pollution 
Control Board (Group A, B, C & D) 
Service Regulations, 2021 is attached. 

3. Whether permanent or temporary? 
if fern• Diary, period for which it will last). 

Permanent 

3 (A) if the post is permanent please state: 
(a) By whom the post is held or was held & his age 

and qualification; 
(b) Whether the commission were consulted on his 

appointment;  

(c) If the answer to (b) is in the affirmative. The 
No. and date of reference to the Commission 
and of the letter's reply; 

(d) If the answer to (b) is in the negative, the 
reason 	for 	which 	a 	reference 	to 	the 
Commission was not made; and 

(e) The nature of the vacancy and how it has 
arisen. 	 .. 

. 

— 

— 

— 

— 

Permanent 

3 (8) If the post is temporary, please state: 
(a) 	When it was sanctioned; 
b) The period for which it has been sanctioned; 
c) Irrespective of the period of sanction how long 

it is expected to last and whether it is expected 
to be retained on a permanent base eventually; 

dI 	By whom the post is held or was last held, and 
his age and qualification; 

e) Whether the Commission were consulted on 
his appointment and/or filling of the post; 

f) If the answer to (e) is in the affirmative, the 
number and date of the reference to the 
Commission and of the letter's reply: and  

g) If the answer to (e) is in the negative; the 
reasons 	for 	which 	a 	reference 	to 	the 
Commission was not made. 

— . .. 
— 
— 

— 

— 

— 

— 

4.a) Whether pensionable or non-pensionable. 

.• 
• 

' 

b) if non-pensionable, will Government servants in 
permanent employee be permitted to retain their 
pensionary status? 

Covered under New Pension Scheme 
(NPS) issued by the Government of 
Haryana vide Notification No. 111/2004-
1/Pension dated 18.08.2008 and vide 
letter No. 30/3/2000/Aoct/HBPE (FD) 
dated. 15.03.2009 and amended from 
time to time.  

N.A.  



5, Period of Probation, if any:- 
a) For candidates already in Government service. 
b) For direct recruits. 

Two years  
Two years 

6_ Can the appointment be terminated by notice? if 
so, on what condition? 

. 

 Yes, as per Haryana State Pollution 
Conirol Board (Group A, B, C & D) 
Employees Service Regulations, 2021 
and the amendments made from time 
to time_ 

.... 
7. (a) Duties 

(b) Place or places in which the officer (s) will be 
required to serve. 

Typing 	Dictation 	and 	other 	work 
assigned by the authorities. 
Anywhere 	in 	Haryana 	or 	Outside 
Haryana, if required. 

8. When will selected candidate (S)..be required to 
'oin? 	• 	. 

Immediately. 

9. Scale of Pay: 
(a) For Direct Recruitment 	, 

(b) For persons already in Government service, if 
Government servants are eligible, 

(c) Can higher initial pay be granted for specially 
well-qualified candidates if so, please specify 
the limit. 

FPC-02 (Rs, 19900 — 63200+100 S.P.) 

Yes, if he fulfill eligibility conditions as 
per HSPCB (Group A, B, C and D) 
Service 	Regulations, 	2021 	and 	as 
amended from time to time. 

No 

10. Prospectus of promotion to higher posts or to 
higher time scales of pay, if it is desired to state 
them, 

As prescribed 	under Haryana State 
Pollution Control Board (Group A, B, C 
and D) Service Regulations, 2021 and 
as amended from time to time. 

11 Admissibility 	of 	the 	Benefits 	of 	contributory  
Provident Fund:- 
a) General Provident Fund 
b) Contributory Provident Fund 

. 

	

. 	,. 

. 
N.A. 
As per New Pension Scheme (NPS) 
issued by the Government of Haryana 
vide 	Notification 	No. 	111/2004- 
1/Pension dated 18.08.2008 and vide 
letter No. 30/3/2009/Accit./HBPE (FO) 
dated 18.03.2009 and amended from 
time to time. 

12.  Any 	special 	concessions, 	suth 	as 	rent-free 
quarters, light, water. 

No  

13.  WIll any special concessions be given to candidate 
of non-Asiatic domicile? 

No 

14.  

1 

Qualification required:- 
(a) Academic (if more than one qualifications are 

prescribed, . it 	should -be ' stated 	which 	is , 
considered most important). 

b) Training  

c) Hindi/Sanskrit qualificatiOns 

d) (1) Experience 
(ii) State clearly whether the experience gained 

by 	the 	candidate 	after 	acquiring 	the 
minimum basis qualification (s) Drescribed  
against cause (a) above is to be taken into 
consideration. 

i. 10+2 
ii. English Shorthand at a speed of 80 

words per minute and transcription 
a speed of 15 words per minute 

and mistakes should not exceed 
8% and Hindi Shorthand at a speed 
of 	64 	words 	per 	minute 	and 
transcription at a speed of 11 words 
per minute and mistakes should not 
exceed 8%. 

No 

Hindi or Sanskrit as one of the subject 
inblatric or higher education. 
— 
No 	 I 



	

) 	Any other qualification. 

	

0 	State which of the above requirements will be 
strictly adhered to. 
Will equivalent qualification be accepted? If so, 
equivalents should be stated. 

i No 

At (a).& .(c) above. 

No, strictly as prescribed under Col. 
No. 14 above. 

'15. Age-limits cif any):- 
(i) Lower 18 years 

• (ii) Upper 42 years 
a) In case of a person belonging to 

. 	., 
„. 

Scheduled Caste, Scheduled Tribe, 
Backward 	Class, 	Ex-serviceman, 
Physically Handicapped, the upper 
age 	liLnit 	shall 	be 	such 	as 
prescribed by the Government from 
time to time; and 

b) In case of candidates possessing 
the requisite qualifications who are 

• already 	in 	the 	service 	of 
Government! 	Board! Corporation, 
the upper age limit shall be such as 

• . , 	prescribed by the Government from 
time to time. 

P. 	Exact 	dale 	on 	which 	the' age 	is 	to 	be 
determined. 

The age shall be determined on or 
before the first day of the month next 
preceding the last date of submission 
of application to the Commission. 

. 	Whether any relaxation is admissible for: 
(i) Government servants As per Haryana Government Rules! 

instructions. 
(ii) Otherwise suitable candidates. 

• , 
As per Haryana Government Rules! 
instructions. 

16, (a) 	Nationality 	(please 	state 	clearly 	whether a) 	a citizen of India; or (b) a subject ofl 
citizens of the India Union are .eligible). Nepal; or (c) a subject of Bhutan; or 

(d) a Tibetan refugee who came 
over to !ndia, before the 1st day of, 
January. 1962, with the intention of 
permanently settling in. India; or 

b) 	Dornide condition if any, prescciLd in the 1-i) 	a person of ladian origin v.,hc, has 
rules applicable to the Serviceipost 	 migrated to India for permanently 

... settling as defined in Rule 4 (1) (a) 
. 	_. , 	of the Service Regulations 

-Provided that a person belonging 
to 	any 	category 	to 	any 	of 	the 
categories (b), (c), (d) or (e) shall be a 
person in whose favour a certificate of 
eligibility 	has 	been 	issued 	by 	the 
Government. 

17. Are Government servantseligible. Yes, 	it 	fulfils 	eligibility 	criteria 
prescribed 	under 	Haryana 	State 

. 	. Pollution Control Board (Group A, B, C 
and D) Service Regulations, 2021 and 
as amended from time to time. 

18, (a) 	Are any vacancies reserved for members of 
scheduled caste etc. of Haryana which is riot 
adequately represented in service. 

If so, how many are reserved for- 
(i) Scheduled Caste; 	 1 	01 

(ii) Scheduled Tribes; 	 , 	— 
1---- (Hi) 	Other backward  classes declared as such in 	-- 

the 	letters/ 	memorandum 	issued 	Oy 
l 	 Government from time to time. 	 ... 

_Le- 



(iv) 	Economical WeakeJ Sec 	n (EWS). 01 

(b) Any vacancies reserved for Ex-serviceman. 01 (ESM General) 

(c) Any vacancies reserved for physical handicap. -- 
(d) General category unreserved, 02 
(e) Outstanding Sports Persons (SC) — 

19.  Name. of 	Officer 	of 	the 	Department 	whom 
Government would like the Commission to invite to 
be present to assist them in an advisory capacity. 

Note- This suggestion is to bemade only in case 
of recruitment to technical seMces or technical 
posts. 

Member 	Secretary, 	Haryana 	State 
Pollution Control Board, C-11, Sec-6, 
Panchkula or his representative, 

20.  Any other condition or qualifications not 	Jvered by 
the above questions. 

Nil 
• 

.4)  
Dated:  17--C/55--,Y1 

Member Secretary 
Haryana State Pollution Co trot Board 

Panchkula 

  



hindi/sanskrit upto 

matriculation as one of 
the subject 

No 

Experience (in years) 

Will equivalent 

qualifications be 

accepted? If so, 
equivalents should be 
stated 

no 

Requisition Form 

Department Name 

Designation of the post 	Clerk 

Haryana State Pollution 	user ID 
Control Board 

Group-C 

serviceREQ-427.pdf 

Class & service to which 
the post belongs 

;int( for service 
rules on Department's 

website or upload here 

(Signed and Stamped copy 
to be uploaded/attached) 

Number of posts to be 
filled 

Whether there are any 
published Rules for this 
service/post? 

Whether post is 
permanent or 

temporary? 

hspcbho@gmail.com  

27 

Yes 

Permanent 

job Description 

Scale of pay 

(a) For direct recruits 

(b) For persons already in 
Government service, if 

Government servants are 
eligible 

FPL-2 (Rs. 19900-63200) 

Yes 

Will any special 

concessions be given to a 

candidate of non-Asiatic 
domicile? 

No 

(c) Can higher initial pay be 	No 
granted for specially well-
qualified candidates? if so, 
please specify the limit 

Qualification 
5201005, 

ca 	(If more than 
one qualifications are , 

prescribed, it should be 
• stated which is considered 
to be most important ) 

Hindi qualification 

State clearly whether the 
experience gained by a 

candidate after acquiring 
the minimum basic 
qualification (s) prescribed 

against clause (a) above is 
to be taken into 
consideration 

10+2 
	

Training 	 no 

Any other qualifications 	No 
	

State which of the above 	as per above ouaiification 
requirements will be 
strictly adhered. 

Age-limit 

Lower (in Years) 
	

18 
	

Uppei-  fin Years) 
	

42 



ESP 

2 

1 

' 

autism, intellectual 

disabilitsy, specific learning 

disability and mental 

illness 

AND 

multiple disabilities from 

amongst person under all 

ciauses including deaf-

blindness in the posts 
identified for each 

disabilities - 

Exact date on which the 
age is to be determined 

Are Government servants 
eligible? 

Yes 

Whether any relaxation is admissible for: 

(i) Government servants 	No 
	

(ii) Otherwise suitable 	No 
candidates 

Total Vacancies and vertical/horizontal reservation as per state policy 

ESP (3% of Group B, 3% of Group C and 10% of Group 0) as per Instruction No. 22/10/2013-1GSIII dated 3a 04.2019 

Category 	 Total . 

GENERAL 	 |7 

• 
Sr 	

- , 	
- 	6  

BCA 	 4 

BCB 	 3 

EWS 	 2 	 2 

Total 	 27 

PW 

   D   -  4   % 

i o  
f 

 

Total dness  and   De af and h 

-

a 

 

rd 

	

SeatsThe 	low vsion- 	ofhearng 
computatonof 

4%reservatonis 

onthebasisof 
total  
inthecadre 

minus existing 
strength 

(Personwith 

 

Disability) 

N 

 

3 

3 

onEMSP 

9 

locomotor 

disability 

including cerebral 

palsy, leprosy 

cured, dwarfism, 
acid attack 
victims and 
muscular • 

dystrophy - 1 

Note: If the posts are not identified, no need to fill up the column of bifurcation. 

locomotor disability including cerebral palsy, leprosy cured, dwarfism, acid attack victims and muscular 
dystrophy 

One Leg (OL) 	One Arm (OA) - Both Arms (BA) 	Both Hands (BH) - Muscular Weakness (MW) - 

One Arm One Leg Both Legs and 
(OAL) - 	 Arms (BLA) - 

Both Legs One 

Arm (BLOA) - 
Cerebral palsy - leprosy cured - 

dwarfism - 	acid attack 
	

rnliSCU tar 	others - 1 
victims - 	dystrophy - 

Name of officer of the 
Department whom 

Government would like the 
Commission to invite to be 
present to assist them in 

an advisory capacity. 

Sandeep Sharma 	 Name of Nodal Officer SANDEEP SHARMA, 
SUPERINTENDENT 

Phone Number of Nodal 
Officer 

9216849317 Any other condition or 	No 
qualification not covered 
by the above questickns. , 

Cancel 	Print 



"Th 

HARYANA STATE POLLUTION CONTROL BOARD 
HARYANA STATE 	 C-11, SECTOR G. PANCHKULA 

E-mail: hspcbestt@grnaiLcom  '136.1117,0" 

No. HSPCB/Estt./2023/ 	 Dated: o`i t9-f)---c(2-3 

To 

The Director, 

Transport Department, 

Haryana. 

Sub: Requisition to fill up nine posts of Driver. 

Kindly refer to the subject ..0112d above. 

In this connection, it is intimated that this office had sent requisition 

to fill up nine posts of driver to the Haryana Staff Selection Commission but 

the same has been .received back with the remarks that "contact the 

Director, Transport -  • Departrne,'Lt as -per Govt. instruction No. 

01/01/2021-1GS-II dated 4th  IV:arch, 2.621 regarding filling up the posts of 

Driver". 

You are, therefore, requested to recommend/send the names of 

nine number Drivers (General category: (l5, SC: 01, BCA-01, BCB (ESM):01 

and EWS:01), who fulfill the eligibility criteria of Haryana - State Pollution 

Control Board (Group A, B, C w D) Service Regulations, 2021 (Copy 

enclosed). 

It is also requested that the service record of all drivers may also be 

supplied/send. 

DA/i. Copy or 

ii. 	Copy of 5s,rvice Regtdatiom; 

C SuperinterVeM (Estt.) 

for Chairman L.,- 

DA:022 \ 	\ Gen. letter.datx 
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liA_RiYANA GOVERN:ALF:NT 

ENVIRONMENT AND CLIMATE CHANC-71 DEPARTMENT 

Natlfication 

The 15th January, 2r.:2 

No. 2/1/2008-1Env. In exercise of the powers confen-ttel by st.r.-.irsr.z (3) and (3A) of section 12 of the 
Water (Prevention and Control of Pollution) Mt, 1974 (Act No. 6 of i :7•74), 37.1-2 Sub-Seclion-(4) of Sectio,n-14 of Air 
(Prevention and Control of Pollution) Art, 1981, the Haryana State 	Comral Beard, with the approval of the 
State -Government hereby makes the following regulations governing :ne recrnitntent and conditions of service of 
persons appointed to the Haryana State Pollution Control Board (Gre,un A, B, C and D) Service, namely:- 

, 	  
PART- I GENERA' 

Short Title and 
Commencement 

Definitions  

1. (i) 

	

	These regulations may be called the Haryana State Pollution Control Board (Group 
A, B, C and B) Service Regulatiolui., 2d21. 

(ii) They shall come into force on the date of their publication in the Official Gazette. 

2. In these regulations, unless- the context otherwise requires.- 

(a) "Board" means the Haryana State Pollution Control Board constituted under the 
Water (.-t•evtnition and Control of Pollution) Act, 1974 (Act No, 6 of 1974) and 
Sub-Section-(4) of Section-14 of Air (Prevention and Control of Pollution) Act, 
1951; 

(b) "Chairman" means the Ch-t:rro.an of the Board; 
(c) "Member Sectretary" metier the. Wren:her Secretar,v of the Board. 

(d) 'Cot .unission" means the Haryana PuhIlo Servfa Commission or the Haryana 
Staff Service Selection Commission, as the case may be; • 

"Cooling period" means the period of two years v.-hi-eh a Government employee 
or employee of Central Pollution Central Board has to work in lending 
department or Central Pollution Control Board after his return from deputation 
in flaryana`Pollution Control Board,; 

(f) 'Deputation" means appointment of an cnplc.,yee of Government of Haryana or 
Central Pollution Control Beard in Haryana State Pollution Control Board for a 
limited period with specific terms and conditions.; 

(g) "Dire6t reetuitritenr means an appointment rriade, otherwise than by promotion 
from within the Service or, by transfer of an oeflicedofficial already in the 
service of the. Government of India or any State Government; 

(.h) "Government" norms the Haryana Government in the Administrative 
Department; 

(i) 	"Inetitution" means:- 

(i) - any institution est.sblished by law in force in the State of Haryana; or 

(ii) any other inOtution recognized by the Government for the purpose of 
these regulations; 

(J) "Recognized University' means,- 

(i) au y Uflivs..474iity/ Institute incoiT:c.oated by law in India; 

(ii) any ether University/ Institute winch is declared by the Government to 
be recognized university for the purpose of these regulations; 

01-.) 	"Reputed Institute',  means GO-van meat, Semi Government or Public Sector 
Undertaking. 

(I) 	"Administrative Secretary" means the Additional Chief Secretary or Principal 
Secretary to Government of Har,zna, Environment and Climate Change 
Department; 

(m) "Service' means the. Haryana State Pollution Control Board (Group A, B, C 
and D)'Service. 

(a) 



rt 
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Sr. 

No. 

Designation of 
posts 

Academic qualifications and 
experience, If any, for direct 

reeruitm cut 

Academic qualifications and experience, if 
any, for appointment other than by direct 

recruitment 

1  2 	- 3  4 

25, Junior Scientific 
Assistant 

. 	. 	. 
B. Sc. first division with Ch 	_; siry 
as one of the subjects. 

By Deputation 

B. So. in ist division.with Chemistry as one of 
the subjects. 

26. Assistant — 

. 

By Promotion 

Five years' 	experience 	as 	Clerk/Steno- 
tyvist/Aseounts Clerk in the Board. 

By Deputation 
five years' experience as Clerk. 

27 Accountant 

- 

M. Com. Second. Division 

OR 

B. Corn. First Division with Two 
years experience 	in 	Commercial 
Accounting. 

By Promotion 	' 

B. Corn. with Three Yeats experience in the 
Board as Accounts Clerk/Clerk. 

By Deputation 	- 

M. Corn. second division or B. Corn. first 
division with Two years experience in the 

• Commercial Accounting in Government. 
—

28 Senior Scale 
Stenographer 

— 	 , By Promotion 

Three yea 	service in the Board as Junior 
Scale Stenogripher with English Shorthand at 
a 	speed 	of 100 words 	per minute 	and 
transcription at a speed of 20 words per minute 
and mistakes shoult1not exceed 4% and' Hindi 
Shorthand at a speed of 80 words per minute 
and transcription at:a speed of Fifteen words 
per minute and rnistake-s should not exceed 
,-sia. 
By Deputation 
(i.) Graduate 	in 	any 	discipline 	front 	a 

recognized university. 
(ii) English Shorthand eta speed of 100 words 

per minute and transcription at a speed of 
20 words per minute and mistakes should 
not exceed 4% and Hindi Shorthand at a 
speed 	of 80 !words 	per 	minute 	and 
transcription at a speed of fifteen words 
per minute and mistakes should not exceed 
4%, 

(iii) Should pass State Eligibility Test in 
Computer Application as per instructions 
issued by Chief Secretary to-  Govt. 	of 

Haryana vide letter No. 42/164/2008-305-
ff dated 11.10.2013 and amended from 
time to time. 	. 

'. 29. Driver manic having driving license of 
light 	transport 	vehicle/heavy  
transport vehicle with Five years' 
experience. 

By Deputation 

Metric 	having 	Driving 	License 	of 	light 
transport vehicle/heavy transport vehicle with 
Five years' experience. 



Hindi qualification nindilsanskrit upto 
	

Experience (in years and 
matriculation as one of the 	months) 
subject 

5 years 0 months 

Department 

View . equisition Form For RECD-" 289 

Requisition has been submitted successfully!! 

Welcome, 
hspcbho@gm... 

Designation of the post 
	

Driver 
	

Number of posts to be 	9 
filled 

Class & service to which the 
	

Group-C 
	

Whether there are any 	Yes 
belongs 	 published Rules for this 

service/post? 

Provide the link for service 

rules on Department's 

website or upload here 
(Signed and Stamped copy 

to be uploaded/attached) 

serviceREQ-1289.pdf 	Whether post is 
permanent or temporary? 

Permanent 

Job Description 

Scale of pay 

(a) For direct recruits 

(b) For persons already in 

Government service, if 

Government servants are 

eligible 

..higher initial pay be 
granted for, specially well-

qualified candidates? if so, 

please specify the limit 

Qualification 

Academic. (if more than one 

qualifications are prescribed, 

it should be stated which is 
considered to be most 

important ) 

FPL-4(Rs-25500-81100) 

yes 

Nr,  

Matric 

Will any special 

concessions be given to a 

candidate of non-Asiatic 

domicile ? 

Training No 

State clearly whether the 
experience gained by a 

candidate after acquiring 
the minimum basic 
qualification (s) prescribed 

against clause (a) above is to 

be taken into consideration 

Will equivalent 
qualifications be accepted? 

if so, equivalents should 
be stated 

No 

Any other qualifications 
	

No 
	

State which of the above 	as per above qualificatio:. 
requirements wiil be 

strictly adhered. 

Age-limit 

Lower (in Years) 
	

18 
	

Upper (in Years) 
	

42 



Exact date on which the age 
is to be determined 

Are Government I:fir/ants Yes 

Whether any relaxation is 	.i;i7ibie for: 

(1) Government sen,ant3. 	No 
	

(ii) OtherWise 	 No 
candidates 

Total Vacancies and vviticallhorizontal reservation as per state policy 

ESP (3% of Group B, 3% of Group C and 10% of Group .  D) as per instruction No. 22/ 7 0:2013-16SM dated 3a042019 

Category 
	

Total 
	

NonESMESP 
	

ESM 	 ESP 

GENERAL 
	

5 
	

5 

SC 

BCA 

SCB 

EWS 
	

1 
	

1 

Total 
	

9 

PWD -(4% of Total 

Seats) The 

computation of 

4% reservation is 

on the basis of 

trAal no of.  posts 

in the cadre 

rnMus existing 

strength of PwD 
(Per-son with 

Disability) 

Eilindnesz.; 

low is on - 

Deaf and hard 

of hearing - 
locorriotor 

disability 
including cerebral 

palsy, leprosy 

cured, dwarfism, 

acid attack v:ctims 

and muscular 

dysti-ciphy - 

au-.ism, intellectual disability, 

specific learning disability 
nd mental illness 

AND 

multiple disabilities from 

amongst person under all 
clauses including deaf-

blindness in the posts 

identified for each 

- 

Note? If 	posts are ri:-.;;• ;(.::zq -tired. 	ileth to ft!! L the column of b 

Name of offker of the 

Department whom 

Government would like the 
Commission to invite to be 

present to assist them in an 
advisory capacity. 

Phone Number of Nodal 
Officer 

Signed and Stamped Form 
PDF 

Sandi-: Sharma 

92168493)7 

focciRE 1289rif 

Name of Nodal °filter 

Any other condition or 
qualification not covered 

by the above questions. 

51-r. Sandeep Shartr.'S&ciak,  

Supdt. 

No 

corn/LIKCLI-ilaryanq' 	 facobcrAc com/hkclindia) 

641(ii 	iviiii-v.youtube.comichannel/UCFiz241Azovig,18XpS3oSixA/vicleos) 

(ht.tos:/,'www. lin kedi n.com/com  pany/1 3452035/) 



. for service 	serviceREQ-1504.pdf 

rules on Department's website 
or upload here (Signed and 
Stamped copy to be 
uploaded/attached) 

'ecuisition Form 

Department Name 
	

Haryana State Pollution 
	

User ID 
	

hspcbho@gmail.com  

Control Board 

Designation of the post 
	

Peon 
	 Number of posts to be filled 

Class & service to which the 	Group-D 
	 Whether there are any 	Yes 

post belongs 	 published Rules for this 
service/post? 

Whether post is permanent 

or temporary? 
Permanent 

job Description 

Scale of pay 

(a) For direct recruits 

(b) For persons already in 
Government service, if 
Government servants are 
eligible 

(c) Can 

	

	initial pay be 
or specially well-

qualified candidates? if so, 
please specify the limit 

Qualification 

Academic. (if more than one 
qualifications are prescribed, it 
should be stated which is 
considered to be most 
important ) 

DL (RS.16900-53500) 

Yes 

No 

Matriculation from 

recognized Board 

Will any special concessions 
be given to a candidate of 
non-Asiatic domicile ? 

Training 

No 

No 

Hindi qualification 
	

hindi/sanskrit upto 	 Experience (in years) 
	

0 
matriculation as one of the 
subject 

State clearly whether the 
experience gained by a 
candidate after acquiring the 
minimum basic qualification 
(s) prescribed against clause 
(a) above is to be taken into 
consideration 

Any other qualifications 

No 

NO 

Will equivalent qualifications 
be accepted? If so, 
equivalents should be stated 

State which of the above 
requirements will be strictly 
adhered. 

No 

As per above Qualification 



Age-limit 

Lower (in Years) 
	

18 

Exact date on which the age is 
to be determined 

Whether any relaxation is admissible for: 

Upper (in Years) 
	

42 

Are Government servants 	Yes 
eligible? 

(i) Government servants 
	 (ii) Otherwise suitable 	No 

candidates 

Total Vacancies and vertical/horizontal reservation as per state policy 

ESP (3% of Group B 3% of Group C and 10% of Group D) as per instruction No. 22/' 0/2013- 7 GSM dated 30.04.2019 

Category 

GENERAL 

SCA 

BCB 

EWS 

Total 

 

Total 

6 

1 

0 

0 

NonESMESP 

6 

ESM 	 ESP 

8 

 

1 

PWD -(4% of Total 

Seats) The 

computation of 4% 

reservation is on 

the basis of total 

no of posts in the 

cadre minus 
existing strength of 

PwD (Person with 

Disability) 

Blindness and 

low vision - 

Deaf and hard of 

hearing - 

locomotor 

disability including 

cerebral palsy, 

leprosy cured, 

dwarfism, acid 

attack victims and 

muscular 

dystrophy - 1 

autism, intellectual disability, 

specific learning disability and 

mental illness 

AND 

multiple disabilities from 

amongst person under all 

clauses including deaf-

blindness in the post: 

for each disabilities - 

Note: If the posts are not identified, no need to fill up the column of bifurcation. 

locomotor disability including cerebral palsy, leprosy cured, dwarfism, acid attack victims and muscular dystrophy 

One Leg (OL) - One Arm (OA) - Both Arms (BA) - Both Hands (BH) - 

One Arm One Leg Both Legs and Both Legs One Cerebral patsy - 

(OAL) - Arms (BLA) - Arm (BLOA) - 

dwarfism - acid attack 
victims - 

muscular 
dystrophy - 1 

others - 

Muscular Weakness (MW) - 

leprosy cured - 

Name of officer of the 
Department whom 
Government would like the 
Commission to invite to be 
present to assist them in an 

advisory capacity. 

Sh. Sandeep Sharma Name of Nodal Officer Sh. Sandeep Sharma 



Haryana State Pollution 	User ID 
Control Board 

hspebho@gmail.com  

Field Worker 
	

Number of posts to be 
filled 

Group-D 
	

Whether there are any 	Yes 
published Mules for this 
service/post? 

serviceREQ-1513.odf 
	

Whether post is 	 Permanent 
permanent or 

temporary? 

Matriculation from 	Training 	 No 
recognized Board 

hindi/sanskrit upto 

matriculation as one of 
the subject 

No 

Experience (in years) 

Will equivalent 

qualifications be 
accepted? If so, 

equivalents should be 
stated 

0 

No 

Requisition Form .  

Department Name 

Designation of the post 

Class & service to which 
the post belongs 

Provide the link for service 

rules on Department's 

or upload here 

4:'‘d Stamped copy 
to be uploaded/attached) 

Job Description 

Scale of pay 

(a) For direct recruits 

(b) For persons already in 
Government service, if 

Government servants are 
eligible 

DL (RS. 16900-53500) 
	

Will any special 	 No 
concessions be given to a 

Yes 
	

candidate of non-Asiatic 
domicile ? 

(c) Can higher initial pay be 	No 
granted for specially well-

qualified candidates? if so, 

please specify the limit 

Qualification 

mic. (lf more than 
one qualifications are 
prescribed, it should. be  
stated which is considered 
to be most important ) 

Hindi qualification 

State clearly whether the 

experience gained by a 
candidate after acquiring 
the minimum basic 
qualification (s) prescribed 
against clause (a) above is 
to be taken into 
consideration 

Any other qualifications 	NO 

Age-limit 

State which of the above 

requirements will be 
strictly adhered. 

As per above Qualification 

Lower (iin Years) 	 18 
	

Upper (in Years) 
	

42 



Exact date on which the 
age is to be determined Are Government servants Yes 

Whether any relaxation is admissible for 

(I) Government servants 	No (ii) Otherwise suitable 
candidates 

No 

Total Vacancies and vertical/horizontal reservation as per state policy 

ESP (396 of Group 8, 3% of Group C and 10% of Group D) as per instruction No. .
22/10/2013-1GSM dated 30.04.2019 

Category 
ESM. 	 ESP 

GENERAL 

Sc 

BCA 

BCB 

EWS 

Total 

PW1D -(4% of Total 

Seats) The 

computation of 

4% reservation is 

on the basis of 

total no of posts 

in the cadre 

minus existing 

strength of PwD 

(Person with 

Disability) 

Blindness and 

icw vision - 
Deaf and hard 

of hearing - 
locomotor 

disability 

including cerebral 

palsy, leprosy 

cured, cP.Nr.'..rfism, 

acid attack 

victims and 

muscular 

dystrophy - 

autism, intellectual 

disability, specific learning 

disability and mental illness 
AND 

multiple disabilities from 

amongst person under ail 

clauses including deaf-

blindness in the posts 

identified for each 

disabilities - 

  

   

Note: If the posts are not identified, no need to fill up the column of bifurcation. 

Name of officer of the 
Department whom 
Government would !ike the 
Commission to invite to ur 
present to assist them in 
an advisory capacity. 

Sb, Sandeep Sharma Name of Nodal Offi..-.er Sh. Sandeep Sharma 

Phone Number of Nosi: 
Officer 

921682,9317 Any other r -.-idition or 
qualification not covered 

by the above questions. 

NA 

canceH Print 

Total 
	

NonESMESP 

4 
	

4 

1 

0 

0 

6 

Super 
EstaL 



R —5/t 	67 HARYANA STATE POLLUTION CONTROL BOARD, 
6147k0;$011M,Br 

C-11, SECTOR-6, PANCHKULA, 

E-Mail: hspcbestt@gmail.com   
Website: www.hspcb.gov.in  

No. HSPCB/Estt./2021/ 1 L.to, 	AlkS(,( 	 Dated: 06.04.2021 

To 

All Head of the Departments in Haryana State. 

Sub: Filling up the post of Assistant Environmental Engineer on deputation basis in Head 

Office and various Regional Offices of Haryana State Pollution Control Board. 

Kindly refer to the subject noted above. 

In this connection, it is intimated that the Haryana State Pollution Board intends to fill up 

26 posts of Assistant Environmental Engineers on deputation from other Departments of Haryana. 

The prescribed eligibility criteria, terms & conditions and requisite application form are 

enclosed herewith as Annexure- I and Annexure- II respectively. 

It is requested to circulate the posts among the officers of your organization who fulfils the 

eligibility criteria and other conditions mentioned in Annexure-I, so that they may apply for the 

post of Assistant Environmental Engineer on the prescribed performa latest by 07th  May, 2021 for 

consideration. No application received after due date will be entertained. 

The prescribed eligibility criteria, terms & conditions and application form is also available 

on the website of the Haryana State Pollution Control Board i.e. www.hspcb.gov.in.  

DA/As above 

Endst. No. HSPCB/Estt./2021/ I k.4 

kj7P1-642-  Superin r en ent (Estt.) 

cr 	for Chairperson 	- 

Dated: 06.04.2021 	
6 kir 

A copy of the above is forwarded to the Additional Chief Secretary to Government 
Haryana, Environment & Climate Change Department w.r.t. their Memo No.2/1/2008-1Env dated 

12.02.2021. 

Superinten nt (Estt.) 

Endst. No. HSPCB/Estt./2021/ 14.S 	1 Li 
A copy of the above is forwarded to the following for information and further necessary 

Dated: 06.04.2021 	.--61,1 4). 

for Chairperson ,Hc.„ 

action: 

1. Senior Environmental Engineer(IT), Haryana State Pollution Control Board with a request to 

upload the Vacancy Circular alongwith the Annexures on the website of the Board. 

2. PS to Chairperson and PA to MS for the information of the officers. 

Superintend nt (Estt.) 

07 C.. 
	for Chairperson -/ 



Annexure-1 	 68 
614721.;/,2021/Estt.Br 

Haryana State Pollution Control Board, 
C-11, Sector-6, Panchkula 

VACANCY CIRCULAR 

Subject: 	Filling up the posts of Assistant Environmental Engineers on deputation 

basis in Head Office and various Regional Offices of Haryana State Pollution 

Control Board. 

Haryana State Pollution Control Board intends to fill-up the posts of Assistant 

Environmental Engineer by deputation (short term contract) amongst the Officers of the 

State Government Departments:- 

Name of Post Number 

of Posts 

Pay Scale Eligibility 

Assistant 
Environmental 
Engineer 

26 Level 9 
Rs. 53100-167800 

Bachelor in 	Engineering in 	First 	Division 	in 

Civil/Chemical/Environmental 	Engineering 

from recognized university/institute working 

on 	equivalent post in any department of 
State Government 

Note: 

(1) The selected officers will be on deputation for a period of one year initially which 

can be curtailed or extended further, depending upon the requirement, and with 

the consent of the officer and approval of the lending department. The usual 

deputation terms will apply. 

(2) All Departments of Government of Haryana are requested to circulate the above 

posts among the officers, working with them. 

(3) The eligible and suitable candidates may apply through their parent department. 

Their application must reach in the office of HSPCB, C-11, Sector-6, Panchkula by 
07th May, 2021. Applications sent directly will not be entertained. 

(4) The applications in prescribed proforma of eligible and interested officers, 

alongwith a certificate to the effect that they are clear from Vigilance angle, their 

integrity certificate, details of major/minor penalty imposed on them during the 

last 10 years and attested photocopies of their ACRs/APARs for the last 5 years, be 

forward to the Member Secretary, Haryana State Pollution Control Board, C-11, 

07th  Sector-6, Panchkula by 	May, 2021. 

(5) There will be a cooling period of two years. A Government employee has to work 

in lending department after his return from deputation in Haryana State Pollution 

Control Board. 



Annexure-II 	69 
614721312021/Estthr 

Application for the post of ASSISTANT ENVIRONMENTAL ENGINEER on deputation basis 

in Haryana State Pollution Control Board, C-11, Sector-6, Panchkula 

1. 	Name of Applicant: 	 

(in capital Letters) 

 

 

2. Postal/Permanent Address: 	  

(in capital Letters) 	  

3. Date of Birth (dd/mm/yy): 	  

4. Email ID: 

5. Contact No: 	 (Mobile) 	 (Land Line) 

6. Holding Present Post: 	 
(alongwith date of holding present post) 

7. Name of Parent Organization: 	  

8.  

9. Pay Scale: 

(details of total emoluments drawn per month) 	  

10. Qualifications: 

Self attested 

photograph 

should be 

attached 

SN Year Degree/ Diploma University/ Board Marks 

Obtained 

Remarks 

1.  

2.  

3.  

4.  

11. 	Experience (Details of experience in chronological order) 

SN Office/Institution 

/ Organization 

Post(s) 

Held 

Dates Pay 	in 	PB+ 

Grade 	Pay/ 

basic Pay/ FPL 

in 7th  CPC 

Nature of duties 
performed (*) 

From To 

1.  

2.  

3.  

*Please attach separate sheet for each office/institution/organization clearly indicating 

achievements, if any. 



70 
614.2021/Estt.Br 	 -2- 

12. Whether the present employment is under State Government Department/Board/ Corporation 

(please tick). 

13. Grading of ACRs of last 5 years: 	  

{Financial Year Wise) 

14, 	Details of disciplinary action 

/vigilance enquiry conducted 

against the officer in the 

last 05 years and the final 

action taken in the matter 

Signature of Applicant 

Certificate by employer 

Certified that the above particulars have been verified and found to be correct. The 

integrity of the official is beyond doubt and that no vigilance case is pending 

/contemplated against the official. 

Signature of Authorised Person 

Under his seal & date 



    

38.:3 
1103469/2021/22±tar 	HARYANA STATE POLLUTION CONTROL BOARD, 

ARYAN, YAIL 
11111111111111=111111O1 	 C-11, SECTOR-6, PANCHKULA, 
--wow- -wow- 	 hspcbestt@gmail.com  

Website: www.hspcb.gov.in  
No. HSPCB/Estt./2021/3120-3200 	 Dated: 06.09.2021 

To 

 

 

All Head of the Departments in Haryana State 

Sub: Filling up the post of Assistant Environmental Engineer on deputation basis in Head 

Office and various Regional Offices of Haryana State Pollution Control Board. 

Kindly refer to the subject noted above. 

In this connection, it is intimated that the Haryana State Pollution Control Board 

intends to fill up 22 posts of Assistant Environmental Engineers on deputation from other 

Departments of Haryana Government. 

The prescribed eligibility criteria, terms & conditions and requisite application form 

are enclosed herewith as Annexure- I and Annexure- II respectively. 

It is requested to circulate the posts among the officers of your Department who 

fulfills the eligibility criteria and other conditions mentioned in Annexure-I, so that they may 

apply for the post of Assistant Environmental Engineer on the prescribed proforma latest by 

05.10.2021 for consideration. No application received after due date will be entertained. 

The prescribed eligibility criteria, terms & conditions and application form is also 

available on the website of the Haryana State Pollution Control Board i.e. 

www.hspcb.gov.in.  

 

      

DA/As above 

Endst. No. HSPCB/Estt./2021/3201 

SANDEEP 
SHARMA 

Superintendent (Estt.) 

for Chairperson 

Dated: 06.09.2021 

A copy of the above is forwarded to the Additional Chief Secretary to Government 

Haryana, Environment & Climate Change Department for information. 

SANDEEP 
SHARMA 

Superintendent (Estt.) 
for Chairperson 

Endst. No. HSPCB/Estt./2021/3202-3204 	 Dated: 06.09.2021 

A copy of the above is forwarded to the following for information and further 

necessary action: 

1. Senior Environmental Engineer(IT), Haryana State Pollution Control Board with a 

request to upload the Vacancy Circular alongwith the Annexure on the website of 

the Board. 

2. PS to Chairperson and PA to MS for the information of the officers. 
SANDEEP 
SHARMA 

Superintendent (Estt.) 

for Chairperson 



39C,  

	

110340V2021/Estt.Br 	 Annexure-I  

Haryana State Pollution Control Board, 
C-11, Sector-6, Panchkula 

VACANCY CIRCULAR 

	

Subject: 	Filling up the posts of Assistant Environmental Engineers on 

deputation basis in Head Office and various Regional Offices of 

Haryana State Pollution Control Board. 

Haryana State Pollution Control Board intends to fill-up the posts of 

Assistant Environmental Engineer by deputation (short term contract) amongst the 

Officers of the State Government Departments:- 

Name of Post Number of 

Posts 

Pay Scale Eligibility 

Assistant 22 FPL- 9 Rs. 53100-167800 Bachelor in Engineering in First Division in Civil/ 

Environmental (PB-2- 9300-34800 + 5400 Chemical/ 	Environmental 	Engineering 	from 

Engineer GP) recognized 	university/institute 	working 	on 

equivalent post in any Department of State 

Government 

Note:  

(1) The selected officers will be on deputation for a period of one year initially 

which can be curtailed or extended further, depending upon the 

requirement, and with the consent of the officer and approval of the lending 

department. The usual deputation terms will apply. 

(2) All Departments of Government of Haryana are requested to circulate the 

above posts among the officers, working with them. 

(3) The eligible and suitable candidates may apply through their parent 

department. Their application must reach in the office of HSPCB, C-11, 

Sector-6, Panchkula by 05.10.2021. Applications sent directly will not be 

entertained. 

(4) The applications in prescribed proforma of eligible and interested officers, 

alongwith a certificate to the effect that they are clear from Vigilance angle, 

their integrity certificate, details of major/minor penalty imposed on them 

during the last 5 years and attested photocopies of their ACRs/APARs for the 

last 3 years, be forward to the Member Secretary, Haryana State Pollution 

Control Board, C-11, Sector-6, Panchkula by 05.10.2021.  

(5) There will be a cooling period of two years. A Government employee has to 

work in lending department after his return from deputation in Haryana State 

Pollution Control Board. 

(6) Officers against whom any disciplinary proceedings or vigilance enquiry is 

pending shall not be eligible, they need not to apply. 

SAN DEEP vr 
SHARM AM 

 It...,  Ma.01.141,....,  

=re= 7.=0.„ 



391 

1103409/2021/Estt Br 	 Annexure-II 

Application for the post of ASSISTANT ENVIRONMENTAL ENGINEER on deputation 

basis in Haryana State Pollution Control Board, C-11, Sector-6, Panchkula 

1. Name of Applicant: 

(in capital Letters) 

Postal/Permanent Address: 

Self attested 

photograph 

should be 

attached (in capital Letters) 

3. Date of Birth (DD/MM/YYYY): 

4. Email ID: 

5. Contact No: 	 (Mobile) (Land Line) 

6. Holding Present Post: 

(alongwith date of holding present post) 

7. Name of Parent Organization: 

8. Pay Scale: 

(details of total emoluments drawn per month) 

9. Qualifications: 

Sr. 

No. 

Year Degree/ Diploma University/ Board Marks 

Obtained 

Remarks 

1.  

2.  

3.  

4.  

10. 	Experience (Details of experience in chronological order) 

Sr. 

No. 

Office/Institution/ 

Organization 

Post(s) 

Held 

Dates Pay 	in 	PB+ 

Grade 	Pay/ 

basic 	Pay/ FPL 

in 7th  CPC 

Nature of duties 

performed (*) 

From To 

1.  

2.  

3.  

*Please attach separate sheet for each office/institution/organization clearly indicating 

achievements, if any. 

SANDEEP 
SHARMA 

7r"  

tf 

3.3 



110340912021/Estt.Br 

-2- 

11. Whether the present employment is under State Government Department/Board/ 

Corporation (please tick). 

12. Grading of ACRs of last 5 years: 	  

(Financial Year Wise) 

13. Details of disciplinary action 

/vigilance enquiry conducted 

against the officer in the 

last 05 years and the final 

action taken in the matter 

Signature of Applicant 

Certificate by employer 

Certified that the above particulars have been verified and found to be correct. The 

integrity of the official is beyond doubt and that no vigilance case is pending 

/contemplated against the official. 

Signature of Authorised Person 

Under his seal & date 

SANDEEP 
SHARMA 

ugnal SANDCFP 

SECKH, 
.erl4Mumber...31.15,•29.D.2,11Vat,x7,3,7 
E11563965101,5tinict.S.<4711,....PCC.....0.0.,  
WAU.P.1:10•1C0.1,140, ei.O.crl-SAKIIEEP,HAPA, 
Dale 20:1 M. 12,0M • 

3S2 



HARYANA STATE POLLUTION CONTROL BOARD 

C-11, SECTOR 6, PANCHKULA. 

E-mail: hsgsbesttPg.mail-com  

No. HSPCB/Estt/2022/ 2. ,5 	C; 
	

Dated: 

To 
keitd cf tne Departments f.,,f GOVti.flantlit. of Haryana 

2. 	i 	Contro I Board ICCf3, DCnL 

Sub: 	Filling up the Scientific Cadre posts on deputation basis in Haryana State Pollution Control 

Board. 

Kindly refer to the subject noted above. 

hi-  Haryana State Pollution Board intends to fi5 up following Scientific Cadre posts on 

deputation it'om the persons already in the service of the Haryana State Government/CPCB as per 

the Quaafications and Experience prescribed beloi.t.ii- 

SN , Name of the 	Number Pay Scale of the 	Qualification and Experience 

post 	of Posts 	post  

10 	etrei-11 

t3 7 T)0 

i 
Control Board or in Government  

_ 	 . 
Scientist 'EY 	! 25 	I t.evel-9 	1 M. Sc. in first division in Chemistry/ 

. 	 . 	 I Rs. 	55100- I Environmental Sciences (with degree in 

1 	 : 	 i 167800 	1 Science) / Botany / Micro-Biology / Bio- l 

, 	 l Chemistry 	or 	citigiee 	ir 	Chemical 

	

. 	 I Engineering. 

• 1. 	Senict Scientific 	7 	• ievei6 	I M.Sc. in the Ctientry/ Eiiviror;nisiiitai 

l 	i Assistant 	 ! Rs, 	35400- i Sciences (with Lity,ree lit, Sitlence,/ 

112400 	1 Biology/ Biochemi iitt yj Biiait.ecnnolzigy 

I 	 Or 
 

I. 
i 	 I 

 

B. Sc. in firsi division with one year i 
i 	 1 

experience in trie lab engaged in 

, 	
I Envi ronmental Investigation, Testing or 

i 	 . . 	 i Analysis. 

4. 	I 3unior Scientific 10 	, Level-6 	1 B. Sc. in lst division with Chemistry aS one t 

	

Assistant 	i 	 ;Is. 	35400 1 of the subjects. 

I  
i. 	......I__ 	

i 	12400 

I 	ert-st 

Nine years service 	t.hr :  

Phi; ,t-• Chemistry/ ii-Tniairorimental Science. I 

th decree in Science)/ Microbiology/ i 
years' 

tf 	trie 	Pr);i...ition Control 

Friciaid 	anivi 	eit..mialtint 	post 	in 

;airier 

OR 

in 	Chemistry/ 	i.riyit on mental 

Science/ 	 Bicithernistryi Be 

Teclinoogy,f 	Dee--i 	Chemici 

Engineering in fait:, divisiiiiii with areact 
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-'"i--)PC,T't:(2,15 of oltlY Such offiClaislcandiciates will be considered which are routed through 

Proper ;l'iaricie.1 and are accompanied with (i) Bio Data in the Perforrna atAnneure-1, (ii) Attested 

copies of ACRs of the last five years and (iii) Certificate to the effect that they are clear from 

vigilarifejiliscio;inary angle, integrity certificate and a statement showing major/minor penalties 

impo,eo in ;a st 10 years, if any. 

The 1:;..t, iietn for submission of a opiicat,onsshh no 20 May, 2022 No application received 

after the due dale hdi be entertained. inco:nplete. applications or applications received without 

AClos teili riot be iii:ceirfert 

teini 	
deputation shah oe one year from the date of joining, exteindable for 

Inrre  years 	to pe; 4 eri,,,,,...n:e of ;he 
officer which may be curtailed at any time by the 

competent authorny withosit ass,i4;niiig any reason or opportunity. The other terms and conditions of 

the persons appointed on deput4tion shall he governed by the Haryana State Pollution Control 

Board Employees Serwco iteguutions, 2021 and the other rules/instructions issued by the 

Government from time to time. 

!t. is requested to circulate the above requisition to all eligible persons for their information. 

Kindly forward tne applications of tie suitable and eligible persons for 'appointment on 

Or...
•pptatior in ffaryana State Pollution Control Board. SAN DEEP r1 ..',; 1;,6,,,„%. 

age f.orttrAte 
SHARMr,  

Superintendent (Estt.) 

for Chairman 

• 

Endst. No. HSPCB/Est02022/

441— Dated: 	I S 	tat — 

A col?. !7.1f the above ;so 	
d to the following for information and further necessary 

action :- 

1, 	
PS to Chairman and PA to MS for the information to the officers. 

AN DEEP l>.4.tail 
SAARNA 

SHARMA 
s„ite /37_2,7,37 

Superintencient (Estt.) 

for Chairman 

Endst. No, HSPCB/Estt./202212610 	 Dated:28.04.2022 
:a. copy of above is forwarded to Sr, EE IT Cell with the request to upload the same 

on the website of the Board. 

Superintend r(Estf.) 
for HSPCB. Pk 



AppUctiOfl for appointment in Haryana State Pollution Control 
Board or deputation 

NT' 

;.:re5er0j,,/ 

, 
, Year 	 Degree/ Diploma 	« University/ Bcd 

.•. 
• 

Marks 	Remarks 

Obtained 

 

      

      

        

N. 

  

.... 	 t 	 . 	, 
ll..«itfs) 	l Date5 	 « Pay 	in 	PB4+ 

iie«P. 	1 	 ' Grace 	Pay/ 

1 From 	
. 

TO 	: basic Pay/ FPI. In 
. 

Nature of Puts 

performed 

    

C•C 

  

S4T+at,...in.1 of App'icaM 



. X *Clt  !lit " 

(from the employer) 

OC correct. 

;s: 	pending or t-.:(2rternpir.:-teri. gssr 

Signature ,s,,f Hea.d of Office; Department 
vtilth stamp 
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HARYANA STATE POLLUTION CONTROL BOARD 

C-11, SECTOR 6, PANCHKULA. 

E-mail: hs_pcbestt@gmail.com  

      

      

 

Nebiwririfitr 
"S1011160' 

  

, 
I  
, 

No. HSPCB/Estt./2022/ 	 4 C113 
4.— 	 ' 	' 

To 
All Head of tne Departments, Government of Haryana 

Sub: 	
Filling up the Engineering Cadre posts on deputation basis in Haryana State Pollution 

Control Board. 

Kindly refer to the subject noted above. 

3.. 	
The Haryana State Pollution Board intends to till up following Engineering Cadre posts on 

deputation from the persons already in the service of the State Government as per the Qualifications 

and  Experience prescribed below:- 

	

........._ ..,,— 	 1 	- - 	 
1 SN i Name of the , Number 	Pay Scale of the i Qualification and Experience 

i..--1. 	

post 	i of Posts 	I post 
	....... 	.......... 

Environmental 	16 
I 	

Level-11 

 
Masters in Engineering in first division in 

l Engineer 	 i Rs. 	67700- Civil/ Chemical/ Environmental Engineering 

191000 

	

	with at least Seven years' experience in the 

Central Pollution Control Board or any 

equivalent post in Government. 
OR 

Regular full time Bachelor in Engineering in 

first division in Civil/ Environmental/ 

Chemical Engineering with at least Nine ; 

. 	 , 
• 

years experience in the Central Pollution 

Control Board or any equivaient post in 

Government. 

	

2. 	Assistant 	45 	i Level-9 	 Bachelor in Engineering in first division in 

Environmental 	 ' Rs, 	53100- Civil 	/ 	Chemical 	/ 	Environmental 

Engineer 	 i 167800 	 Engineering from recognized university/ 

institute working on equivalent post in any , 
Department of State Government. 

	

3 	Junior 	 1 24 	• Level-6 	 Three years' Diploma in first division in Civil 

Environmental 	 Rs. 	35400- / Cr emical / Environmental Engineering 

Engineer ; 112400 • with at 'east Three years of service with 

	L 	
I : -L.- 	

. 
unoieithshed  record. 

	

2. 	Applications of only such officials/candidates will be considered which are routed through 

proper charnel and are accompanied with (i) Bio Data in the Perforrna at Annexure-t, (ii) Attested 

copies of ACRs of the last five years and (iii) Certificate to the effect that they are clear from 

vigilance/disciplinary angle, integrity certificate and a statement showing major/minor penalties 

• imposed in last 10 years, if any. 

	

3, 	The last date for submission of applications shall be 20e May, 2022. No application received 

after the due date shall be entertained. Incomplete applIcatIons or applications received without 

ACRs wi not be accepted. 

Dated: 
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dr!!! year from the date of ioining, extendable for 

.! 	
toe officer which may be curtaiied at any Urne by the 

• : ,.•,„•!(7,
,-V.:',..sny reason or opportunity The other terms and conditions of 

- 	 .r! 	
shail be governed by the Haryana State Pollution Control 

• . 	'e!..!-sc! 	
eguidtions, 2t;:.1 and the other rules/instructions issued by the 

!.; ..„ 1 r. 	coatC the ace 	
to 3ii cilgiole persons for their information. 

3r0. 	00 applicat:ons Of toe 	3tt-t: 00 elg b•e! persons for appointment on 

cop tco' I-,;.,fy„;Thi) state Pollution Control Board 

DA/As above 

Endst. No. HSPCB/Estt./2022/ 2. 	4:! 	 c 2 

"7! 	3t0Ve 	forwarded to toe following for inform on and further necessary 

S. too. 	1: 	to Ns.'S on the information fo the officers. 

SANDEEP -'0",  
S.-A,SAR 

SHARMA  

Superintendent (Estt.) 

for Chairman 

•'").4r2.- 

SHARMA 
Superintendent (Estt.) 

for Chairman 

Endst, No. HSPCBIEstt.I2022/2612 	 Dated:28.04.2022 

A copy of above is forwarded to Sr. EE CeU with the request to upioad the same 

or the website of the Board. 

Superintendent (Estt. 
for HSPCB, Pk 



0 

: Sr, No. 

• 

cnron...-Ac-gical c.,Rier; 

—1"- 
PC,5tCs) ; Dates 	 i Pay 	PE3+ N•aturft of duCea 

CiN,“...-e. 	PJ ' oerformad ': 

i'.1.7011.1 ----, TZ-- 
 

7' CPC 

for appotntrnent in liary=.2 State Pollution Control 

Board on de:i0;- . 

7 	
r........ 

Yr•:::r 	 D-el Dr•ma 	t 1.1r6versIty/ Bo3rd 	1  Marks 	, Remarks 	 i 

Chta.;rted 

i 	 1 	 g 

._....... 	 — 	.*- 	—.. 

--r 

of ApOca:',-, 



(from thc! ermliv -yer) 

1. Certified- that the particulars furnished by Sh./Smt, 

hV,Z? it,een .verified from his/her office record and found correct. 

cvg ar)ce case is e.fther pf., nclii-ig 
Sh.../Srnt 	 

dertified. 

Signature of Head ot Office/ Department. 

With stamp 



 

.4601140.. 
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HARYANA STATE POLLUTION CONTROL BOARD 

C-11, SECTOR 6, PANCHKULA. 

E-mail:  

 

No. HSPCB/Fistt./2022/ 2" 
Dated: 

To 
1. All Head of the Departments/Boards /Corporations/ Universities 

Government cf Haryana 

2 Central Pollution Control Board (CPCB), Delhi 

Sub: 	Filling up the posts of Senior Scientists on deputation basis in Haryana State Pollution 

Control Board. 

<indly refer to the subject noted above. 

1. 	The Haryana State Pollution Board intends to fill up following posts of Senior Scientists on 

deputation from the persons already in the service of the State Government/Boards/ 

Corporations/Universities in Haryana State and Central Pollution Control Board (CPCB), Delhi as per 

the Qualifications and  Experience prescribed  below:- 

!1 SN 	i Name of the post I Number 	I Pay Scale of thei Qualification and Experience 

or rests I post -t-- 	 —I 

	

1 1. 	1 Senior Scierrist 	0.7 
1 	

1 LeYerii14 	 Two aa 	 • 

As, : 207900 118500- : M.Sc. 	in Maths / Statistics/ Physics/ 

Operational Research with Post Graduate 

Diploma in Computer Science and Application 

I 	
or MCA/B.E. or B.Tech in Computer Science 

1 with Eight years experience as Programmer in 

r 	 t 	 Computer in Government Departments or I 
r 	 i 

i 	
I 
I 	

i 	
Government Undertakings/ Public Limited 

Company a epute, The certificate of 

reputation should be obtained/ certified by i 	 I 

.:l 	 I 	
the department of information Technology, 

Haryana. 	 I . 
Desirable: Candidate should have knewledge 

of Mobile Software (105/ Android) and Web i 

App development and on lire data base i i 
I rnanagernent and latest IT applicatlnn and 

networks. 	 I 

r 	 One Expert for Air Quality: 	 I 

Should be at the revel of a Associate 

, 

	

	 Professor with a PhD degree or its r 

eguivgjent, fellowship in Air Quality I 

Man-ageinent, serving in a Government/ i 

Semi Governmer•t Resenrcn institute. 	I
i 

One Expert for Water Quality:  
Should be at the level of Associate I 

Professor 	having 	PhD 	Degree 	In I  

Environmental Science/ Life Science and 

allied 	discioilne/ 	Chemistry, 	Physics, il 

Biotechnclogy, 	Microbiology/ 	Master 1 

Degree in Engineering/ Technology with 

	

I 	

fifteen years of experience in respective li 

field. 
 

	

1 	

; 

One Expert  for Waste Management: 



I 	, :tie levc; nif a Associate Professor 

W01 	 or its eodivale.nti., 

feilows- s- 	Tcxicciogy. sc:riiitig in reputed 

research istitute, 

Should he at the leve: of a Associate 
Professor with a cottlpieted PhEt or !is 

e.o.avalent, 	fellowshlp 	in ,,,i2STE 
servi-g oiepttt.rd route 

One Expert for Conservation: 
ac at ;7!,..!. 	f 	Associate 

• a r„..n-iied Ettt.`. ar 

fe •nviisnr. 
Serving in ten nee: institute 

Pe Expert for Toxicologist: 

2. 	 oth. 	cifficialslcaticiatics vail he considered which are routed through 

proper cr'one ann are c.icitiiihuardird rvith (I) Edo Data in the Performa at Annexure-f, (ii) Attested 

copies of ACRs of the last five years and (iii) Certificate to the effect that they are dear from 

vigilance/disciplinary angle, integrity certificate and a statement showing major/minor penalties 

imposed in last 10 years, if any, 

"Hit Leit ittfe to i;uem it:fit of applications shall be 20th  May, 2022. No application received 

to0 	cc 	orsha... 	 incomplete applications of applications received without 

Ax 	;tii a:c epit 

4 	ir , i 	term of deputation shalt be one year from the date of fairing, extendable for 

ii;iiihject to performance of the officer which may be curtailed at any time by the 

Pomucterii-  iitit:losity without assigning any reason or opportunity. The other terms and conditions of 

the persons auodinted en deputation shad be governed by the Haryana State Pollution Control 

Beam Employees Service illeaulations, 2021 and the other rules/instructions issued by the 

Governirinnt 000 toO to t oe, 

air eiigible ciehsoriit 3 their information. 

lOrritly fotwarcl the applications of 'me suitabie and eligible persons for appointment on 

deputation in Haryana State Pollution Control Board. 

Endst. No. HSPCBJEstt./2022/ 2.. 3 	 Dateci: 

A copy of the above is forwarded to the following for information and further necessary 

actien: 

1.  PS to Chairman and PA to MS for the information lo the officers. 

SAND EEP 

SF-{ARMA 
Superintendent (Estt.) 

for Chairman 

Endst. No. HSPCB/Estt,/2022/2613 	 Dated:28.04.2022 
A copy of above is forwarded to Sr. EE IT Cell with the request to upload the same 

on the website of the Board. 

uperinSlitend n Est 
for HSPCB, Pk1 

SANDEEP 

SHARMA 

Superintendent (Estt.) 

for Chairman 



:or Hary;)ra State P d!utoe Contro1 
Y  deputation 

Ecucatiol.4. 6:1: s: 

172tts) Dates 

He2 

;E-Ace in cN-.....,r!oictIcili 

Pa- Natore 
perfr;rmed q 

PDyl e In d  
CPC 

C 

: Sr. No. 	Offke/Institutionl 

.! Organization 

Sr. 	Ye--r — 	 e rtl Diploma -we tY/ 605'r 	Marks 	Rema•ks 
Obtained 

r‘,r"' 



rt 
(from tile 

1. Certified that the bprticurdrs furnisheC 

have been verified from his/her off 	€c 	 corr.  

2., :co vigilance case is either pending or  

Sh./Srnt._ 

Signature of Head of Office/ Department 

With stamp 



HARYANA STATE POLLUTION CONTROL BOARD, 

C-11, SECTOR-6, PANCHKULA, 

E-Mail: hspcbestt@gmail.com  

No. HSPCB/Estt./2023/1029-1080 	 Dated: 22.03.2023 

41111111111Mik 
4111111•11 

HARYANA STATE 

matonialbr 
"will11,0" 

R -5)7 

To 

1. All Head of the Departments in State of Haryana/Central Government. 

2. Chairman, Central Pollution Control Board, Delhi 

3. Chief Administrator/Managing Director of Public Sector Undertaking/Autonomous or 

Statutory Organizations. 

Subject: 	Filling up of various posts on deputation basis in Haryana State Pollution Control Board. 

Kindly refer to the subject noted above. 

The Haryana State Pollution Board intends to fill up various posts on deputation from the 

Departments of Government of Haryana/Central Pollution Control Board/ Public Sector Undertaking / 

Autonomous or Statutory Organizations as applicable as per the details mentioned below. 

Sr. 

No. 

Name of Post Number 

of Posts 

Pay Scale Name of lending 

Department/ 

Organization 

Eligibility Criteria 

1 2 3 4 5 6 

1. Senior Scientist 07 Level 14 

Rs. 118500-207900 

As mentioned in Column 6 Data & Analytics (Two Posts) 

M.Sc. 	in 	Maths 	/ 	Statistics 	/ 
Physics 	/Operational 	Research 

with 	Post Graduate Diploma 	in 
Computer Science and Application 
or 	MCA/B.E. 	or 	B.Tech 	in 

Computer Science with Eight years 

experience 	as 	Programmer 	in 

Computer 	in 	Government 
Departments 	or 	Government 

Undertakings 	/ 	Public 	Limited 

Company 	of 	repute. 	The 

certificate of reputation should be 

obtained 	/ - 	certified 	by 	the 

department 	of 	Information 

Technology, Haryana. 

Desirable: Candidate should have 
knowledge 	of 	Mobile 	software 

(I0S/ 	Android) 	and 	Web 	App 

development 	and 	on 	line 	data 

base management and latest IT 

application and networks. 

Expert for Air Quality (One Post): 

Should 	be 	at 	the 	level 	of 	a 

Associate 	Professor with 	a 	PhD 

degree 	or 	its 	equivalent, 

fellowship 	in 	Air 	Quality 

Management, 	serving 	in 	a 

Government / Semi Government. 
Research Institute. 

Expert for Water Quality (One 

Post): 

Should be at the level of Associate 
Professor having PhD Degree in 

Environmental 	Science/Life 

Science 	and 	allied 	discipline 	/ 

Chemistry, Physics, Biotechnology, 

Microbiology / Master Degree in 
Engineering 	/ 	Technology 	with 

fifteen 	years 	of 	experience 	in 

respective field. 

Expert for Waste Management 

(One Post): 

Should 	he 	at 	the 	level 	of 	a 

Associate 	Professor 	with 	a 

completed PhD or its equivalent, 

fellowship in Waste Management, 

serving 	in 	reputed 	research 

institute. 



Expert 	for 	Conservation 	(One 
Post): 

Should 	be 	at 	the 	level 	of 	a 
Associate 	Professor 	with 	a 
completed PhD or its equivalent, 
fellowship 	as 	Conservationist, 
serving 	in 	reputed 	research 
institute. 

Expert 	for 	Toxicologist 	(One 
Post): 

Should 	be 	at 	the 	level 	of 	a 
Associate 	Professor 	with 	a 
completed PhD or its equivalent, 
fellowship in Toxicology, serving in 
reputed research institute. 

2. Environmental 

Engineer 

07 Level 11 

Rs. 67700- 91000 

Any 	Department of State 

Government 	or 	the 

Government of India 

Masters 	in 	Engineering 	in 	first 
division 	in 	Civil 	I 	Chemical/ 
Environmental Engineering with at 
least Seven years' experience in 
the 	Central 	Pollution 	Control 
Board or any equivalent post in 
Government; OR 

Regular 	full 	time 	Bachelor 	in 
Engineering 	in 	first 	division 	in 
Civil/ 	Environmental/Chemical 
Engineering 	with 	at 	least 	Nine 
years experience in the Central 
Pollution 	Control 	Board 	or 	any 
equivalent post in Government. 

3. Assistant 

Environmental 

Engineer 

45 Level 9 

Rs. 53100-167800 

Any Department of State 

Government 	or 	the 

Government of India 

Bachelor 	in 	Engineering 	in 	First 
Division 	in 	Civil/ 	Chemical 	/ 
Environmental 	Engineering from 
recognized 	university / 	institute 
working on equivalent post in any 
Department of State Government. 

4. Junior 

Environmental 

Engineer 

24 Level 6 

Rs. 35400-112400 

Central 	Government/State 

Government/Public 	Sector 

Undertaking/Autonomous 

or Statutory Organizations 

Three 	years' 	Diploma 	in 	first 
division in Civil / Environmental / 
Chemical Engineering. 

5. Scientist C 06 Level 11 

Rs. 67700-191000 

Any Department of State 

Government 	or 	the 

Government of India 

Ph.D in Chemistry/ Environmental 
Science (with Degree in Science) / 
Microbiology / Biochemistry with 
Seven years' 	experience 	in the 
Central Pollution Control Board or 
any 	equivalent 	post 	in 
Government; OR 

M.Sc. in Chemistry /Environmental 
Science 	/ 	Microbiology/ 
Biochemistry /Bio Technology / 
Degree in Chemical Engineering in 
first 	division 	with 	atleast 	Nine 
years' 	service 	in 	the 	Central 
Pollution 	Control 	Board 	or 	in 
Government. 

6. Scientist B 25 Level 9 

Rs. 53100-167800 

Central 	Government/State 

Government/Public 	Sector 

Undertaking/Autonomous 

or Statutory Organizations 

M. 	Sc. 	in 	first 	division 	in 

Chemistry/ 	Environmental 
Sciences (with degree in Science) / 
Botany 	/ 	Micro-Biology 	/ 	Bio- 
Chemistry or degree in Chemical 
Engineering. 

7. Senior 	Scientific 

Assistant 

07 Level 6 

Rs. 35400-112400 

Central 	Government/State 

Government/Public 	Sector 

Undertaking/Autonomous 

or Statutory Organizations 

M. 	Sc. 	in 	the 	Chemistry 	/ 
Environmental 	Sciences 	(with 
degree in Science)/Micro-Biology / 
Biochemistry/ Biotechnology;Or 

B. Sc. in first division with one year 
experience in the lab engaged in 
Environmental 	Investigation, 
Testing or Analysis. 

8. Junior 	Scientific 

Assistant 

03 Level 6 

Rs. 35400-112400 

Central 	Government/State 

Government/Public 	Sector 

Undertaking/Autonomous 

or Statutory Organizations 

B. 	Sc. 	in 	1st 	division 	with 
Chemistry as one of the subjects. 

9. Deputy 

Superintendent 

03 Level 6 

Rs. 35400-112400 

Central 	Government/State 

Government/Public 	Sector 

Undertaking/Autonomous 

or Statutory Organizations 

Seven 	years' 	experience 	as 
Assistant/ 	Accountant 	in 	any 
Department 	of Government 	of 
Haryana. 

 

10. Personal Assistant 01 Level 6 

Rs. 35400-112400 

Central 	Government/State 

Government/Public 	Sector 

Undertaking/Autonomous 
or Statutory Organizations 

Five years experience as Senior 
Scale Stenographer 



11, Senior 	Scale 

Stenographer 

03 Level 6 

Rs. 35400412400 
Central 	Government/State 

Government/Public 	Sector 

Undertaking/Autonomous 

or Statutory Organizations 

(i) Graduate in any discipline 
from 	a 	recognized 
university. 

(ii) English 	Shorthand 	at 	a 
speed of 100 words per 
minute and transcription at 
a speed of 20 words per 
minute and mistakes should 
not exceed 4% and Hindi 
Shorthand at a speed of 80 
words 	per 	minute 	and 
transcription at a speed of 
15 words per minute and 
mistakes should not exceed 
4%. 

(iii) Should pass State Eligibility 
Test 	in 	Computer 
Application 	as 	per 
instructions issued by Chief 
Secretary 	to 	Govt. 	of 
Haryana 	vide 	letter 	No. 
42/164/2008-3GS- ll dated 
11,10.2013 	and 	amended 

from time to time. 

12. Junior 	Scale 

Steno grap her 

03 Level 4 

Rs. 25500-81100 
Central. Government/State 

Government/Public 	Sector 

Undertaking/Autonomous 

or Statutory Organizations 

(i) Graduate in any discipline 
from 	a 	recognized 
university. 

(ii) English 	Shorthand 	at 	a 
speed 	of 100 words per 
minute and transcription at 
a speed of 20 words per 
minute and mistakes should 
not exceed 4% and Hindi 
Shorthand at a speed of 80 
words 	per 	minute 	and 
transcription at a speed of 
15 words per minute and 
mistakes should not exceed 
4%. 

(iii) Should pass State Eligibility 
Test 	in 	Computer 
Application 	as 	per 
instructions issued by Chief 
Secretary 	to 	Govt. 	of 
Haryana 	vide 	letter 	No. 
42/164/2008-3GS-l1 	dated 
11.10.2013 and as amended 
from time to time, 

13. Steno-typist 07 Level 2 

Rs. 	19900-63200 	+ 

100 SpI. Pay 

Central 	Government/State 

Government/Public 	Sector 

Undertaking/Autonomous 

or Statutory Organizations 

(i) Graduate in any discipline from 
a recognized University. 

(ii) English Shorthand at a speed of 
80 wpm and transcription at a 
speed of 15 words per minute 
and mistakes should not exceed 
8% and Hindi Shorthand at a 
speed 	of 	64 	wpm 	and 
transcription at a speed of 11 
words per minute and mistakes 
should not exceed 8%. 

(iii) Should pass State Eligibility Test 
in Computer Application as per 
instructions 	issued 	by 	Chief 
Secretary to Govt. of Haryana 
vide 	letter 	No. 	42/164/2068- 
365-11 dated 11.10.2013 and as 
amended from time to time. 

14. Statistical 

Assistant 

01 Level 6 

Rs. 35400-112400 

Central 	Government/State 

Government/Public 	Sector 

Undertaking/Autonomous 

or Statutory Organizations 

Graduate 	in 	Economics 	or 
Statistics 	or 	Mathematics 	or 
Commerce with Statistics as one 
of the elective subjects with Three 
years' 	experience 	in 	collection, 
compilation, analysis of statistical 
data 	in 	any 	department 	of 

Government/ institute of repute. 

15. Assistant 30 Level 6 

Rs. 35400412400 

Central 	Government/State 

Government/Public 	Sector 

Undertaking/Autonomous 

or Statutory Organizations 

Five years' experience as Clerk. 

16. Accountant 02 Level 6 
Rs. 35400-112400 

Central 	Government/State 
Government/Public 	Sector 
Undertaking/Autonomous 

or Statutory Organizations 

M. 	Corn. 	Second division or 8. 
Corn. First division with Two years 
experience 	in 	the 	Commercial 
Accounting in Government. 



17. Accounts Clerk 02 Level 4 Central 	Government/State B. Corn. with second division with 

Rs. 25500-81100 Government/Public 	Sector three years experience. 

Undertaking/Autonomous 

or Statutory Organizations 

(1) The term of deputation shall be one year extendable upto three years or till the posts are filled up 

on regular basis, whichever is earlier. 

(2) The term of deputation can be curtailed even before the term fixed by the competent authority 

without assigning any reason. 

(3) All appointments on deputation shall be as per the Haryana State Pollution Control Board Service 

Regulations, 2021 and these Regul ations shall be applicable to all employees, appointed on 

deputation. 

(4) The eligible and suitable candidates must apply through their parent department. Their 

application must reach in the office of HSPCB, C-11, Sector-6, Panchkula by 20.04.2023. 

Applications sent directly will not be entertained. 

(5) The applications in prescribed proforma of eligible and interested officials, alongwith a certificate 

to the effect that they are clear from Vigilance angle, their integrity certificate, details of 

major/minor penalty imposed on them during the last 10 years and attested photocopies of their 

ACRs/APARs for the last 5 years, be forward to the Haryana State Pollution Control Board, C-11, 

Sector-6, Panchkula by 20.04.2023. 

SANDEEP Digitally signed by 
SANDEEP SHARMA 

SHARMA Date: 2023.03.22 
15:23:22 +05'30' 

Superintendent(Estt.) 

For Chairman 

Endst. No. HSPCB/Estt./2023/1081-1083 	 Dated: 22.03.2023 

A copy of the above is forwarded to the following for information and further necessary 

action: 

1. Senior Environmental Engineer(lT), Haryana State Pollution Control Board with a request to 

upload the above circular on the website of the Board. 

2. PS to Chairman and PA to MS for the information of the officers. 

SANDEEP SA 
Digitally signed by 

NDEEP SHARMA 

SHARMA Date: 2023.03.22 
15:24:04 +05'30' 

Superintendent(Estt.) 

For Chairman 



Application for the post of 	  

on deputation basis in Haryana State Pollution Control Board, C-11, Sector-6, Panchkula 

1. Name of Applicant: 

(in capital Letters) 

2. Postal/Permanent Address: 

Self attested 

photograph 
should be 

attached 
(in capital Letters) 

3. Date of Birth (dd/mm/yy): 

4. Email ID: 

5. Contact No: (Mobile) (Land Line) 

6. Holding Present Post: 

(alongwith date of holding present post) 

7. Name of Parent Organization: 

8. Pay Scale: 

(details of total emoluments drawn per month) 

9. Qualifications: 

SN 
	

Year 
	

Degree/ Diploma 
	

University/ Board 
	

Marks Obtained 
	

Remarks 

1.  

2.  

10. 	Experience (Details of experience in chronological order) 

SN Office/Institution/ 
Organization 

Post(s) Held Dates Pay in PB+ Grade 
Pay/ basic Pay/ FPL in 

71" CPC 

Nature of duties 
performed (*) 

From To 

1.  

2.  

*Please attach separate sheet for each office/institution/organization clearly indicating achievements, if any. 

11. Grading of ACRs of last 5 years: 

(Financial Year Wise) 

12. Details of disciplinary action 

/vigilance enquiry conducted 

against the official in the 

last 05 years and the final 
action taken in the matter 

Signature of Applicant 

Certificate by employer 

Certified that the above particulars have been verified and found to be correct. The integrity of the official is beyond 

doubt and no vigilance case is pending /contemplated against the official. 

Signature of Authorised Person 

Under his seal & date 



     

HARYANA STATE POLLUTION CONTROL BOARD, 

C-11, SECTOR-6, PANCHKULA, 

E-Mail: hspcbestt@gmail.com  

     

HARYANA STATE 

-41.111.40P- 

No. HSPCB/Estt./2023/1087 	 Dated: 22.03.2023 

To 

The Additional Chief Secretary to Government Haryana, 

Information and Technology Department, 

Haryana Civil Secretariat, Chandigarh 

Sub: Filling up the IT Cadre posts on deputation in Haryana State Pollution 
Control Board. 

Kindly refer to the subject noted above. 

The Haryana State Pollution Board intends to fill up following IT Cadre posts 

on deputation from the persons already in the Service of the State Government as 
per the Qualification and Experience prescribed below: 

SN Name of the Post Number 

of Posts 
Pay Scale of 

the post 
Qualification and Experience 

1. Development 

Team Leader 
01 Level-11 

Rs. 	67700- 

191000 

(I) 	At least ten years experience in the 

software development stream with 

at least four years experience in the 
capacity 	of 	a 	senior 	software 
developer. 

OR 
(ii) BCA, 	B.Sc. 	(IT/Computer 	Science/ 

Applications/ 	Electronics 	& 

Communication) from a recognized 
University 	or 	Institution 	with 
minimum 60% marks: 

AND 
(iii) At 	least 	fourteen 	years 	past 

experience out of which four years 
at the level of a Senior Software 

Developer or equivalent. 
2. Software 

Developer 
01 Level-9 

Rs. 	53100- 

167800 

(i) B.E/B.Tech 	(IT/Computer 	Science/ 

Electronics & Communications) or 

MCA 	or 	M.Sc. 	(IT/Computer 

Science/ 	Electronics 	& 

Communications) or BCA, B.Sc. (IT / 

Computer 	Science/ 	Electronics 	& 

Communications from a recognized 
University 	or 	Institution 	with 
minimum 60% marks 

(ii) At least three years experience in 

the software development stream in 

the capacity of a Junior Software 

Developer. 



3. Junior 	Software 

Developer 
02 Level-7 

Rs. 	44900- 
B.E/B.Tech 	(IT/Computer 	Science/ 
Electronics & Communications) or MCA or 

142400 M.Sc. (IT/Computer Science/ Electronics & 
Communications) 	from 	a 	recognized 
University 	or 	Institution 	with 	minimum 
60% marks. 

(1) The term of deputation shall be one year extendable upto three years or till the 
posts are filled up on regular basis, whichever is earlier. 

(2) The term of deputation can be curtailed even before the term fixed by the 

competent authority without assigning any reason. 

(3) The eligible and suitable candidates must apply through their parent department. 

Their application must reach in the office of HSPCB, C-11, Sector-6, Panchkula by 
20.04.2023. Applications sent directly will not be entertained. 

(4) The applications in prescribed proforma of eligible and interested officials, 
alongwith a certificate to the effect that they are clear from Vigilance angle, their 

integrity certificate, details of major/minor penalty imposed on them during the last 
10 years and attested photocopies of their ACRs/APARs for the last 5 years, be 
forward to the Haryana State Pollution Control Board, C-11, Sector-6, Panchkula by 
20.04.2023. 

SANDEEP SA 
Digitally signed by 

NDEEP SHARMA 

SHARMA Date: 2023.03.22 
16:36:38 +05'30' 

Superintendent(Estt.) 

For Chairman 

Endst. No. HSPCB/Estt./2023/1088-1090 	 Dated: 22.03.2023 

A copy of the above is forwarded to the following for information and further 

necessary action: 

1. Senior Environmental Engineer (IT), Haryana State Pollution Control Board 

with a request to upload the above circular on the website of the Board. 

2. PS to Chairman and PA to MS for the information of the officers. 

SANDEEP Digitally signed by 

SANDEEP SHARMA 

SHARMA Date: 2023.03.22 

1637:15 +05'30' 

Superintendent(Estt.) 

For Chairman 



Application for the post of 	  

on deputation basis in Haryana State Pollution Control Board, C-11, Sector-6, 

Panchkula 

1. Name of Applicant: 

(in capital Letters) 
Self attested 

2. Postal/Permanent Address: photograph 

should be 

attached 
(in capital Letters) 

3. Date of Birth (dd/mm/yy): 

4. Email ID: 

5. Contact No: (Mobile) (Land Line) 

6. Holding Present Post: 

(alongwith date of holding present post) 

7. Name of Parent Organization: 

8. Pay Scale: 

(details of total emoluments drawn per month) 

9. Qualifications: 

I Year Degree/ Diploma University/ Board Marks Obtained Remarks 

1.  

2.  

3.  

4.  

10. 	Experience (Details of experience in chronological order) 

SN Office/Institution/ 

Organization 
Post(s) Held Dates Pay in PB+ Grade 

Pay/ basic Pay/ FPI. in 

7th  CPC 

Nature of duties 	1 

performed (*) 
From To 

1.  

2.  

3.  

4.  

*Please attach separate sheet for each office/institution/organization clearly indicating 
achievements, if any. 

11. 	Grading of ACRs of last 5 years: 

(Financial Year Wise) 



12. 	Details of disciplinary action 

/vigilance enquiry conducted 
against the official in the 
last 05 years and the final 
action taken in the matter 

Signature of Applicant 

Certificate by employer 

Certified that the above particulars have been verified and found to be correct. The integrity of the 

official is beyond doubt and no vigilance case is pending /contemplated against the official. 

Signature of Authorised Person 

Under his seal & date 



1/157780/2023 
	 File No.HSPCB-050001/9/2023-Air-Cell-HSPCB 

HARYANA STATE POLLUTION CONTROL BOARD 
C -11 Sector-6, Panchkula 

Ph — 0172- 577870-73, Fax No. 2581201 
E-mail- hspcbpublicitycell@gmail.com  

Dated:27/03/2023 

To 

The Director, 

Directorate of information & Public Relations, Haryana. 

Chandigarh. 

Subject: Public Notice regarding filling up of various posts on deputation basis in Haryana 
State Pollution Control Board. 

Kindly refer to the subject above. 

Please find enclosed herewith a Public Notice "filling up of various posts on 
deputation basis in Haryana State Pollution Control Board" for publication in following 
newspaper on DIPR rates : 

1. Publication in the 02 nos. national leading news papers. 

The above said black and white advertisement/Public Notice should be published in 
the above referred newspapers on dated 29th, March 2023. 

Digitally Signed by Nirmal 
Kumar 
Date: 27-03-2023 1 1 :58:48 
Reason: Approved 

ENVIRONMENTAL ENGINEER 

For HSPCB 

DA/- As above 

A copy of the above is forwarded to the following for information and necessary 
action please:- 

1. P.S to Chairmanship/P.A. to M.S. 
2. Chief Accounts Officer, HSPCB. 
3. SEE, IT Cell for uploading Public Notice on website of Board. 
4. Superintendent Establishment w.r.t. theft letter 	HSPCB/Estt./2023/1091 dated 

22.03.2023 (received on 24.03.2023) & further asked to download the bills from 
Samvad Portal(whenever appear on portal ) & take the appropriate approval of bills 
raised by newspaper agencies from Competent Authority for release of payment. 



I/157780/2023 
	 File No.HSPCB-050001/9/2023-Air-Cell-HSPCB 



2 2727733/2023/Air Cell 

HARYANA STATE POLLUTION CONTROL BOARD, 
41= 	C-11, SECTOR-6, PANCHKULA 

The Haryana State Pollution Board intends to fill up 

various posts on deputation from the Departments of 

Government of Haryana/Central Pollution Control Board/ 

Public Sector Undertaking / Autonomous or Statutory 

Organizations as applicable as per the details mentioned 
below. 

Sr. 
No. 

Name of Post Number of 
Posts 

1. Senior Scientist 07 
2. Environmental Engineer 07 
3. Assistant Environmental Engineer 45 

4. Junior Environmental Engineer 24 
5. Scientist C 06 
6. Scientist B 25 
7. Senior Scientific Assistant 07 
8. Junior Scientific Assistant 03 
3. Deputy Superintendent 03 
10. Personal Assistant 01 
11. Senior Scale Stenographer 03 

12. Junior Scale Stenographer 03 
13. Steno-typist 07 
14. Statistical Assistant 01 
15.  Assistant 30 
16. Accountant 02 
17. Accounts Clerk 02 

The terms and conditions, application form and all other 
information regarding the eligibility criteria etc. is available on 
the website of the HSPCB i.e. hspcb.org.in.  
The eligible candidates may apply through their parent 
department by 20.04.2023. Applications sent directly will not be 
entertained. 

Chairman, 
HSPC13, Panchkula 
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Annexure- 

Detail of persons engaged through 

Haryana Kaushal Rozgar Nigam Limited as on 05.04.2023 

Sr. No. Name of Post No. of persons engaged 

1. Clerk 25 

2. Data Entry Operator 87 

3. Legal Assistant 08 

4. Accountant 02 

5. Lab Technician 01 

6. Junior Scientific Assistant 07 

7. Lab Attendant 03 

8. Driver 08 

9. Electrician 01 

10. Peon 38 

11. Field Attendant 23 

12. Security Guard 08 

13. Mali 05 

14. Sweeper 13 

15. Chowkidar 17 

Total 246 



P. Raghavendra Rao 

 

fit 

 

HARYANA STATE POLLUTION 
CONTROL BOARD, C-11, Sector-6, 
Panchkula, Haryana 

D.O. No 	  

Date 	7 -3- 

Subject: 	Filling up of vacant posts of Scientist `13' in Haryana State 

Pollution Control Board (HSPCB). 

(J ) 

I would like to refer the D.O. letter issued by the then Member 

Secretary, HSPCB, Sh. S. Narayanan, IFS on 28.02.2022 and by the current 

Member Secretary Sh. Pardeep Kumar, IAS on 28.10.2022 on the above 

subject whereby, it was requested to expedite the recruitment process to fill 

up 11 posts of Scientist-B for which the requisition has already been sent on 

02.02.2022. 

As you may aware that the posts in the Board were sanctioned 

by the Govt. in compliance of the directions of the Hon'ble NGT. Recently, the 

matter of vacant posts in the Haryana State Pollution Control Board came up 

before Hon'ble NGT on 20.02.2023 in O.A. No. 80/2023 and the Hon'ble NGT 

has directed to file response within two months and asked why the posts are 

lying vacant. 

Due to the non-availability of adequate staff, the HSPCB has not 

been able to perform its duties to its full potential. Therefore, I would request 

you to expedite the recruitment process for posts of Scientist-B in the Board, 

as per the requisition already sent. 

AJr-r4e, Yours Sincerely, 

t-,za-40"1,44-4 

(P. Raghavendra Rao) 

Sh. Alok Verma, IFS (Retd.) 
Chairman, 

Haryana Public Service Commission, 

Panchkula 



Sh. S.Narayanan, IFS 

Tif -11X1q1u14, 31riknnif 

MEMBER SECRETARY 

HARYANA STATE POLLUTION 
CONTROL BOARD 

.Z10-4-IcTrurP.Li=iui 

Government of Haryana 
614011°11 *flthii 

LCU\- 
(S. Narayananj 

HSPCB/MS/202_)_let2k_( 	 Dated the (It,  

Subject: Filling up of 11 vacant posts of Scientist 'B' in Haryana State Pollution 
Control Board. 

As you are aware, the problem of pollution in the State of Haryana is 

increasing day by day and the Haryana State Pollution Control Board has been 

entrusted with the duty to check and control the pollution which is being hampered 

largely due to inadequate manpower. The Board has sent requisition to fill up 11 
posts of Scientist 'B' to the Haryana Public Service Commission through 

Administrative Department vide letter No. HSPCB/Estt./2022/493 dated 02.02.2022. 

Considering the acute shortage of staff in HSPCB, I request you to personally 

look into the issue and expedite the recruitment process of the above posts. 

A3 ) >e 	A 	
Yours sincerely, 

Sh. Yash Garg, IAS 
Secretary, 

Haryana Public Service Commission, 
Panchkula 

C-11, Sector-6, Panchkula, Phone No. +91-172-2581105, 2564093 

R11-11, *-4-z-R-  -s, Li-,443vii 74-TriT +91-172-2581105, 2564093 

email : hspcbms@gmail.com  



Sh. Pardeep Kumar, lAS 

4r wercr Fig,31WTr 

MEMBER SECRETARY 
TT 	cf 

HARYANA STATE POLLUTION 
CONTROL BOARD 

611241011 thTei CrTsfuTfir-itrrtt 

Government of Haryana 
etiTFITY t1,01711 

D. O. No.WPC.1.011.4N16 4s,  
Date. W-/0 -(/17.0?.4/.. 

Sub: Filling up of vacant posts of Scientist 'B' in Haryana State Pollution Control 
Board. 

Dear 
ca,u1 01,  ''ci-441 r, 

In this regard, I would like to inform you that as directed by the Hon'ble 

National Green Tribunal, New Delhi, the State Government granted sanction of 

additional posts to strengthen the Haryana State Pollution Control Board at Head 

Office level, to establish Sub Headquarter at Gurugram and also to open Regional 

Offices in all Districts of Haryana State. Accordingly, to fill up the 11 posts of 

Scientist 13', the Board has sent requisition to Haryana Public Service Commission 

vide letter No. HSPCB/Estt./2022/493 dated 02.02.2022 through Administrative 

Department. The Board is unable to open Regional Offices and also unable to 

establish Sub Headquarter at Gurugram due to non-availability of the staff. 

In view of above, considering the acute shortage of staff in HSPCB, 1 request you 

to look into the matter personally and expedite the recruitment process of the 

above posts. 

tAr'ilt) 

Yours sincerely, 

ardeep Kumar) 

Sh. Yash Garg, lAS 
Secretary, 

Haryana Public Service Commission, 
Panchkula 

C-11, Sector-6, Panchkula, Phone No. +91-172-2581105, 2564093 
—6, 4.-c4c8e1 I v-Trzt +91-172-2581105, 2564093 

email : hspcbms@grnail.com  



P. Raghavendra Rao 

HARYANA STATE POLLUTION 
CONTROL BOARD, C-11, Sector-6, 
Panchkula, Haryana 

D.Q.No 	TO Lt. 	 
Date 	3 	 

Subject: 	Filling up of vacant posts in Haryana State Pollution Control 
Board. 

I would like to refer the D.O. letter issued by the then Member 

Secretary, HSPCB, Sh. S.Narayanan, IFS on 28.02.2022 and the current 

Member Secretary Sh. Pardeep Kumar, lAS on 28.10.2022 on the above 

subject whereby, it was requested to expedite the recruitment process to fill 

up 86 vacant posts of different cadres for which the requisition has been sent 
to HSSC by the Board. 

As you may be aware that the posts in the Board were 

sanctioned by the Govt. in compliance of the directions of the Hon'ble NGT. 
Recently, the matter of vacant posts in the Haryana State Pollution Control 

Board came up before Hon'ble NGT on 20.02.2023 in D.A. No. 80/2023 and the 
Hon'ble NGT has directed to file response within two months and asked why 
the posts are lying vacant. 

Due to the non-availability of adequate staff, the HSPCB has not 
been able to perform its duties to its the full potential. Therefore, I would 

request you to expedite the recruitment process of the vacant posts of 

different cadres for which the requisition has been sent by the Board to HSSC 
long time back. 

a9\-11-0-^1 

Yours sincerely, 

(P. Ragh endra Rao) 

Sh. Bhopal Singh 
Chairman, 

Haryana Staff Selection Commission, 
Panchkula 



Yours sincerely, 

ItPA  
(S. Narayanan 

Sh. S.Narayanan, IFS 

ViT 11*(1(11u11, difiqqnvti 

MEMBER SECRETARY 

HARYANA STATE POLLUTION 
CONTROL BOARD 

6114-11oli (1,3-4-1CITsfuTfzilui 

Government of Haryana 
.tivoil 1.14,tel 

   

HSPCB/MS/ 	ci2S 
	

Dated the 2% • 

DaIDLA_ 

Subject:- 	Filling up of vacant posts in Haryana State Pollution Control Board. 

As you are aware, the problem of pollution in the State of Haryana is increasing day by day 

and the Haryana State Pollution Control Board has been entrusted with the duty to check and control 
the pollution which is hampered largely due to inadequate manpower. The Board has sent the 

requisition to fill up posts to the Haryana Staff Selection Commission as per the details mentioned 
below. 

Sr. No. Name of Post No. of vacant 
posts 

No. & date of sending requisition 

1. Accountant 02 Requisition sent to HSSC vide letter No. 2967 dated 

18.08.2021 and on 11.02.2022. 

2. Junior Scientific 

Assistant 

10 Requisition sent to HSSC vide letter No. 2965 dated 

18.08.2021 and on 11.02.2022. 

3. Statistical Assistant 01 Requisition sent to HSSC vide letter No. 2964 dated 

18.08.2021 and on 11.02.2022. 

4. Junior Scale 

Stenographer 

01 Requisition sent to HSSC vide letter No. 2962 dated 

18.08.2021 and on 11.02.2022. 

5. Junior Env. Engineer 24 Requisition sent to HSSC vide letter No. 2961 dated 

18.08.2021 and on 11.02.2022. 

6. Clerk 28 Requisition sent to HSSC vide letter No. 2960 dated 

18.08.2021 and on 11.02.2022. 

7. Steno-Typist 05 Requisition sent to HSSC vide letter No. 2963 dated 

16.08.2021 and on 11.02.2022. 

8. Senior Scientific 

Assistant 

02 Requisition sent to HSSC vide letter No. 2966 dated 

18.08.2021 and on 11.02.2022. 

9. Laboratory Attendant 02 Requisition sent to HSSC vide letter No. 2959 dated 

18.08.2021 and on 11.02.2022. 

10 Field Attendant 03 Requisition sent to HSSC vide letter No. 716 dated 

11.02.2022 

11. Peon 07 Requisition sent to HSSC vide letter No. 717 dated 

11.02.2022. 

Considering the acute shortage of staff in HSPCB, I request you to personally look into the 
issue and expedite the recruitment process of the above posts. 

Ms. Isha Kamboj, HCS, 

Secretary, 

Haryana Staff Selection Commission, 
Panchkula 

C-11, Sector-6, Panchkula, Phone No. +91-172-2581105, 2564093 

tirez —6, 4-.11:)c11 74Trisr +91-172-2581105, 2564093 
email : hspcbms@gmail.com  



Sh. Pardeep Kumar, lAS 

fr 1;ittrf ckHR, 3iTtLIWT 

MEMBER SECRETARY 
4til -iTk4 

HARYANA STATE POLLUTION 
CONTROL BOARD 

. 1t* 

Government of Haryana 
oRtiluit vow( 

Q.O. No sPc6/641. /01°446 450  
Date d.g -  f 0 	°a1,?  

Sub: Filling up of various vacant posts in Haryana State Pollution Control Board. 

Dear 

In this regard, I would like to inform you that as directed by the Hon'ble 

National Green Tribunal, New Delhi, the State Government granted sanction of 

additional posts to strengthen the Haryana State Pollution Control Board at Head 

Office level, to establish Sub Headquarter at Gurugram and also to open Regional 

Offices in all Districts of Haryana State, Accordingly, to fill up the 70 posts of various 

cadres, the Board has sent requisition to the Haryana Staff Selection Commission, as 

per details mentioned in the Annexure-A enclosed herewith. The Board is unable to 

open Regional Offices and also unable to establish Sub Headquarter at Gurugram 

due to non-availability of the staff. The work of the Board is adversely affected due 

to acute shortage of staff. 

In view of above, considering the acute shortage of staff in HSPCB, I request you 

to look into the matter personally and expedite the recruitment process of these 

posts. 

• 
I Yours sincerely, 

(Pardeep Kumar) 

Sh. Virat, HCS, 

Secretary, 

Haryana Staff Selection Commission, 

Panchkula. 

C-11, Sector-6, Panchkula, Phone No, +91-172-2581105, 2564093 

4r—it itou —6, ti-.443rit TO-ITEir +91-172-2581105, 2564093 
email : hspcbms@gmail,com 



 

Annexure-A 

Detail of Requisitions Sent to Haryana Staff Selection Commission 

 

Sr. 
No. 

Name of Post Number of 

Posts 

No. 	& 	date 	of 	sending 

Requisition 

1. Statistical Assistant 01 HSPCB/EsIt./2021/2964 	dated 

18.08.2021. 	
-- 2. Senior Scientific Assistant 02 •HSPCB/Estt./2021/2966 	dated 

18.08.2021. 

3. Junior Scientific Assistant 10 HSPCB/Estt./2021/2965 	dated 

18.08.2021. 

4. Accountant 02 HSPCB/Estt./2021/2967 	dated 

18.08.2021. 

5. Junior Scale Stenographer 01 HSPCB/Estt./2021/2962 	dated 

18.08,2021. 

6. Steno-Typist 05 HSPCB/Estt./2021/2963 	dated 

18.08.2021. 

7. Clerk 28 liSPCB/Estt./2021/2960 	dated 

18.08,2021. 

8. Laboratory Attendant 02 liSPCB/Estt./2021/2959 	dated 

18.08.2021. 

9. Driver 09 HSPCB/Estt./2022/4430 	dated 
, 	... 17.06.2022. 

10. Peon 07 HSPdIVEstt./2022/717 	dated 

11.02.2022. 

11. Field Attendant 03 HSPCB/Estt./2022/716 	dated 

11.02.2022. 

Total 70 
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